,Q&H*CANTS:—Sri.C.R.Rangadhamaiah and Others

CENTRAL QBMINISTRATIVE TRIBUNAL
" BANGALQRE BENCH,

Second Floor,

Commercial <Complex,
: Indirenagar,
Bangalore-38.

- Dated: 17JAN1994

- ecs one e > e @D ass 200 e

v/s

TWEF@NDENTS. ' The Ghairman,Railway Board and Others.

ﬁas

1.  Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Gomplex,
- Ist Main Road, Ist Floor,Gandhinagar,Bangalore-9.

2. . Sri.R.Bhaskaran,Advocate,No. 40/2083 Elamkulam Road,
Kaloor, Koch1~682017. ' ;

3. Sri.P.Shivan Pillai,Advocate, Grass House,Monestery ‘Road,
Harikkamuri, Koch1-682011.

t, . Sri.Vijaynarayan,3~C ELDORADO, 112 Nungambakkam High Road
Madras=600 034.

5  Chairman,Railway Board,Rail Bhavan,New Delhi.

6 The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

e The Beneral Manager,Southern Railways,Park Town,Madras-3.

& The Chief Personnel Offlcer Southern Railways, Park Town,
MadraS"v .

The Divisional Rcilway Manaoér Southern Bailways-Mysore.-

The Senior Divisional Personnel Officer,Southern Railways, T
- Palghat,Kerala. : _

The DlVlSlOﬂal Personnel Officer,Southern Railwgys,
Madurai Division,Madurai. .

12. - The Divisional Superintendent,Southern RailWays,

Divisional Office;Palghat,Kerala. .
I3 The Divisional Railway Manager,Southern RallWay,Banoalore. \

1.  Sri.K.R.D.Karanth, Advocate932 Mangalanagar Sankey Road Cro_,ss
Bangalore-5z. : L

f B Sri.A.N,Venugopala Gowda,Advocate, No.8/2,Upstairs,

R.V. Road Opp: Bangalore Hospitel,Bangalore-4.
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SUBJECT := Forwarding of copids of the Orders passed by
| : the Central Administrative Tribunal,Bangalore..
' X=X X=X

Please find enclosed herewith a copy of the ORDEA
passed by this Tribunal in the above mentioned applications ,1¥

on 16th Day of December,1993, for further necessary action.

'éziw éZ&;mAk~3ﬁ
%ﬂ,{ DEPUTY REGISTRAR(J)
- JUDICIAL BRANCHES.
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S.

. CENTRAL ADMINISTRATIVE TRIBUNAL'
: ' BANGALORE BENCH C

0, A.Nos 395 to\403‘91 57790 416/90 320/92

298 92, 377/92 and 44 to 80/93

THURSDAY THIS THE 16TH DAY UF'DECENBER
SHRI JUSTICE V.5.MALIMATH vess C
SHRI JUSTICE P.K.SHYAMSUNDAR ... V

_SHRI V. RAMAKR ISHNEN ceee M

Sri C R“Rangadhamalah,

$/0 Sri Rangeish,

aged about 68 years, ,
Retired Guard-A Specisl,
Chikkabidre, .
_Chlkkanerayakanahalli Taluk.

Srl KoV Sreekantlah :

$/0 Sri K.V, Subramanya1ah

aged sbout 69 yesrs,

Retired Guard-F Special,
Ch-70,6th Naln,Sarasuathlpu.am*
Nysorc g,
Sri N N Na“?yana Setty,
$/0 Sri K.Muniswamaish,
Retired Guard-A Spec1al
2003/2, Rajkamal Street
Mysore - 1

Sri B8,3J. Nagarajalah

S/0 Sri Jsyapala Nayanar,
Retired Guard-R Special;

158, Shankaranesgsr,
J.B.Kavel, Bangalore-560 022

Sri K. Seshadrl, S/0 Sri- Krlshna
Bhatta, aged about 69 years,
Retired Guard-A Special,

92, Lakshmipuram, Arsikere. -

sg abasavalah '

y 70 Srwﬂﬂp pa,aged- about 69 years,
f R\bt:.rea‘-gl’ér =f Special,

L9645 9th afﬁ%Road 6th Cross,

:fébprekashnaggktgungrlore - 21
..J(. = )r

RA

Sri K. V.ﬁfﬁnlv sachar,

A% $/0 Srid k., Vg
% eﬁ?‘about 45 years,
\ @.Lredfﬁua ~p 5p80131o'
09, Ii1Bafb1lel Road,

JayethBr Exten310n,
Shimoga “oun - 577 201

1993

HFIRNAN(J) _
ICE CHAIRAAN(3)
EMBER (K)

eesss Ppplicants ‘

Contd. /-
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10,

11

12,

13,

14,

¢ 2‘..0

Srl-Shivasuemy, S/o Sri T,
Durgechelam Pillai, eged
sbout 69 years, Retired
Driver-k peclel, 44, II

- Main, Medes Block, Neu

Bamboo Bezar, Mysore-21

Sri_J.N.Pharoah, S/o0 Sri W.p,.
Pheroah, Retired Driver-R *
Specisl, 2355, I Mein, II
Cross, KeGeKoppal, Chamarcda-
-puram, Mysore, )

51‘1 R_oalm_.ahiadevani

8/0 R.Jayaren, :

aged ebout 67 years,

Guerd 'h! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Spizampurenm,
Bangalore ~ 560 021 '

Lo
Sri R,Shivaieh

" Retired 8uerd 'A? Speciel,

end residing et No,1153,
!Sr1 Ranga', II Main Road,
S.N:Colony, Yeshwanthpur,

‘Bengalore - 560 022,

Sri Papanna,

$/o Nethavedu,

aged about 63 years,

Briver Passenger MR448,
Southern Railuay, -

Bangalpre City(Retired)
No.5/18, Backside of

Munisware Temple,
Bhuvanesuarinagsr, Magadi Road,
Bangalore ~ 23,

Sri Ghbuse Mohideen

" §/o kzeen Mohideen,

aged about 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohamee,
0.73/8,. Railuay Quarters,

gouthern Railway,Bangalore City, -

- esuantﬂapur, Bangalore - 22.

Srl D.John Feter,

s/ Doraiswamy,

aged about 58 years,
Briver Goods MR 612,
Soyuthern Railway, |
Yeswenthapur (Retired)
Nog62, III Cross, I Stage,

ﬁphoklipuram,’BangalOie - 21,

Applicants 1 to 9 1n )
OcheNoss395 to 403/31

Applicant 10 in, D.h.
No,57/90 "7 .

Applicent 11 in 0.A,

No,416/90

«+ JAPPLICANTS
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_ . 15. Sri Menickam,:
L B S/o Laksmenappa,
..aged about -60 years,
Driver Passenger MR 414, :
Southern Ralany Arsikere, :*
(Retired), "No, ZBG/A ‘8th Cross,
Bangalore - 560 I21. .

16, Narayana :
8/o0 Nya+ﬁaVadu,
aged arout 72 years,
~Shunter MR 278,
Bangalore City, Sauthexn Rajlwoy,
(Retired) No.53 C/o Nawaz btorex
12th Cross 'Magadi Roed,
- Bangalore -~ 23,

17, Sri M+5,8usainathan,
'8/0 Marisvamy,
aged akout 62 years,
Drivep Passenger MR 475,
Southern Railuaz Yeleghankay
(Retired)C/o P.h.Joseph,
45/A 01d Railuay Ouarters,
Yesuanthapur, Bangalors - 22,

1%, “er1 Siddaiah, S/o Siddaieh Gousa, | N
y aged 62 y?arsi Qibﬁe ;‘Solstaut .
MR 523, Southern Railuay
Bangalore City, (Retirsd)
No.58, I Cross, 3rd Mein Road,
Ramac%andrapuram, BangalDrP - 21.

19. Sri Kedirvelu CeRey
S/o C.S.Remalingam,-
aged about 58 years,
Goods Driver MR 624.
Southern Railway, Hariher,
(Retired), No.32/2, I Nain Road,’
I Cross, Uklipuram, S - _ .
Bangalore - 21, ; : : ' a

28, Sri Gulam Dasteagir,
. S/o Md.Ghouse,

aged about 69fyears,

‘%h~ reaeliR 597, Southern Railuay,
L eswamt'31\3 (Retired) No.3,
A Star Buiﬂq g, Pharga Mohalla, . . \
ﬁasrvanineﬁe“‘ 0}d Maecdras Road,
Bangalore"‘ﬁé“ﬂ I1£.

1%
242 ¢ seitandyrfubhded, :
A\¥ LS/ d»Hane@ff ged 67 years,
\ \shﬁh er MRYSE9, Southern Railuay,
: OL A thmenﬁ(Retired)
» .;1‘;’?~~*Cross, L-B, e
‘SKastrinagar, Indiranagar, : ,
‘Bangalore - 38,: . . +»«APPLICANTS,

o - .. Contd: /-




22,

23,

24,

55\

2%

A OOAQ LI

Sri D,Johgy . .

S/o N.David Pillal,
aged about 66 yeers,
hesistant Guerd/EMT 1303,
Southern Railuag, Bahgalore
{Retired), C/o Ce

12th Cross, Magedi Road
Bangalore = 23y .-

Sri Shelk Fekruddeen Eamme¥,
8/0 Mohemmud Khesim Sekli,
agad about 63 yeers, -
Railuay Guard A-ER 5272,
Southern Railway, fArsikere)
(Retired), Mandipet,
Arsikere = 573 103,

" Haséan District,

Srd KtG-Krisnnamurthy,

8/0 KiGundeppa,

aget ebout 60 yeavrs,

Guard YRY Spl, EE 994,

Southern Railuwey, Arsikere,
~(Retired),'No.84, Yérramps Block,
Laxmiput, frsikers - 573 103,

Sri D.EJhnthony, 1
S/0 Emneslappae, aged about 63

‘ Xears, Past, Guard EE 1317,

outhern Raliuny. Sangalore City,
(Retired), No.29‘, EWS, 5th Main,
Kengeri Satelllte Toun,
Bangalore = 04"

Sri NaVs%naﬁda ﬁaO,

- -8/o NyVenkoa Rao,

27

2%

“aged about59 yeers,

Firemen A= MR 549

Southern Railuay, §him098 Touwn,
(Retired),No,12%, 1T Cross,

. Behind S P.Office, AshoknageT,
Shimoga Towns '

ﬁxi_MQNanI: : .

$/c Mottael, aged ebout
§2. years, Shunter MR-§72,
‘Southern Railvay, A
Baiyappanahalli¥Retiped),
Ramasuamypalya, MeS.Nagar,
Kemmanehalll Main Road,

. Bangalore = 33,

Sri ‘Mollaxman, 8/o0 Murugesh,
‘aged swout 63 years,
Driver Goods MR 410,
‘Southern Railuway, ﬁ
Yesuatithepur (Retired),

:"No~225 1 Cross, Bhasyemhager,

Srirewpursm, Bengalore = 21,

™~

atpenter Sujramany, .

oo APPLICANTS
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29, Sr! Romedeh, -~ - 7

- 5/0 Uenkataramanappe,’
eged sbout 63 years, o
Driver Passenger MR 721, .

- Southern Reilway, Shimoga Toun,
Retired, No,209/41, Reckamma
Building, Mein Road :
Yesuanthapur, Bangalore—22,

30, Sri Syed Kkhbas,

: S§/o Synd Dastagir,
aged .abcut 69 yeers '
Southerh Raiany, Bargaloxe City,
(Retired), No,41, I Cross, :
I1 Mein, ﬁatharayanapura,
(Near Subrémye Naaajid)
Bangalote -~ 26

31, Sri Akdul Rahim,
~ S/o md, Bekshi,

" aged about 62 yesars,
Shunter MR 349, Southern Ralluay,
Bangelore City (Retired),
No,22/, 11~A Cross,

-‘Hoshalli Mein Road,
Patharayahapura
Bahgalore - 26,

32, Sri KM Pavooni,
S/o K.V.Fatheu,
aged about 66 vears,
~ Driver fGoodg MR 701,
Southern Railuay, Yesuanthapur,
(Retired), No,5%7, 7th Cross,
Ke N.Extension,,VesUanthapur,
Bangalore - 22,

33, Sri 8 Gahgadharaiah,

- /o B.Siddaiaﬂ, ‘

sged about 67 years, °

Guard R-Spl, EMT 428,

Southern Railvay, Rrsikera
(Retirei) Nc.Vasantha Nilaya,_
hear Sedana “alkies, Behind
Fump House, Arsikere.

¢r5f15r1“61?d gsyemy,

:f<§‘ 870 Fxgg bndaraju,
7S ¢ aged abott\NEd yeers,

9 S
< ¢ *Mall Gus @. mT 752, - :
il 2 (¢  Southern Ral Uay, galure City,
i 5\~ ﬁetix ? NC,264 &i elidny Gtrs’
XA 65,93dytf rn Railiey, Bangelore-ZS.

i*’P.\.K‘ v ran, 8/0 C &hbu
Nxaged_eBout 59 years, Mail "Guerd A

EETY768, S.Railuay, Bangalore 9ity,

(Retired), No.1C4, 6th_flgin,

II Cross, Shankarnagar, Yeauanthanur P.ﬂ.

\(\/Bangalore-ZZ. , | o ‘i’...nppx,mm

e/
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40,

437{f

39,

42,

fﬁri 'Nagefej
*Sfo Nunisuamy Naidu,

aged -akqut 60 years,

“Driver Goods MR 436,

‘Southern Reiluay, Bangalore City,_)
(Retired), No,68,° Kothandaramapuram,

Velyelikaval, 122A Croes,.“
Bangalore « 3.A ‘

Sri G, Gopel

§/o Gangen,

-~ Aged alout §¥ . yeazs, .
' DBriver Goo#s MR 597,

Southern Railuag Yeamanthenur,
(Retired), C/o G.Chakrevarthy,
No.42/D, Railuey Qtre, -

Belyappanahallil,

Bangalore - 38.

Sri Khudus,
§/o Huseain‘ﬁal

aged sbout 6f years,
Briyer Fessz2nger MR 112,

' ‘Southern Reiluay, Bangalnre ttty,
-(Retired), Nu.4€9, 10th Croee, .

Mathikere Main Road
Yesuanthapur, dangalere-?Q,

Sri Nayanna,,
$/o Mayanna. Gouwda,
aged ebout 71 years,

~ Shunter MR 254,

Southern Rai’uay, Bangslore City,
(Retired), No,40, 7th Cross,

, Gayathrinegar, S"irampuram, o
 Bangalore-21, :

Sri Gurusiddaia., S,

S/0 Siddapna, '

aged. about 68 ‘ears,

Driver Paseenger MR- 393,
Southern Railuay, Shimoga Toun,
(Retired), Rttr Guddskaval
Hosur Jevagel Fost, Arsikere
Taluk, Hassan District,

Sti Mohamed Hussain,

S/o Mohamed Budensab,

aged about € yeers,
Shunter MR 6¢1,
Southern Rail UaV, Hariher,
(Retired), Emeravethi Post,

- Harihar Taluk dariher.

Sri T. Duggan,

§/0 R.E.Buggai,
aged about 65 years,
Driver Passenger MR 37,

*/’ Southern Railuay, Banga ore-CLty‘

XX Contd./— '




f;fxesidlng at 'Nunikalappa Garden, c
- Ramaswamy Palayamy 2. . ' e
Khemmanehalll Main Rded,
2nd Cross, Bengalore-SS.

43.¢f5ri “John- Ross, S/u N09h
o “aged about 62 ysars,
Driver Passenger MR 359,
-Southern Railuey, Bangalore City,
_-(Ratired), No,B860, HMT Iav"ut,
~ :behind Choudesueri Témple,.
4.Nathike;e, BanQalore~‘1

44, SriE, Hussey, 5/o hilliam Hissey,
o eged about 64 yeers : :
Driver Passenger, "R 193,
Southern Reiany, Baﬂgaloro city,
(Retired), No,54 7th Cross,
-Subedarpaiys, Xesuant 1epuz,
BaQQalore-ZZ .

45, Sri-8,Jayaram -1ngh
" 8/o Nereyan $ingh,
- aged sbout 63 years,
Oriver Passenger MR €11,
" Southern Reiluay, Shimoge Touwn,
- (Retired), No,1831, III Cross, :
~Rathan Singh - Laﬂe, Neﬁdi Mohealla,
. Nysors - 570 021 .

46, 'Sri Moruthi Pau,*«
. 8/0 Neelakanta Raeo,
"~ aged mbout 64 years,
A _Driver Passenger MR 422, :
® Southern Railway,’ Bangalore City, .
. (Retired;), No,23, °I Main Road, .
Gundu Nuneesuara Temple Street,
Natadhahelli, Bangalore-32

47, Sri Mohamed Basha
5/0 Rbdulla Sah,'

-aged about 67 yeers, - .
Shunter MR 423, Southern Ralluay, h -
Harihar,.(Retired) No.351, -

11 Cross, Bendhinagar,

' Harlhar. .

Souther XR%
(

I &kiRe¢1r;§9r
4 Buildfhg}
‘\\ magééi qDJ .

’;. 21,M

iluey, Bangalore City, s~
No . 6/2,. Supderam Reddy,

ackside of Manohara Ni1ls,

'y Bangalore - 23,

BT .-er"c;oods, Soythern Ra]_luay, | ,
»/--Yesuanthapur, (R°t1r°g) ‘ ' ¢e¢+APPLICANTS
. . ’ .,.Contd./'
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© No.6171, TV-N.Block, . SR
Rajajinagar, : .

51.

52,

53,

54,

C/D Cl‘iaterine N T : __" S \ .

S R T R A R
SR L

RIS L V;j-afa e o
Gnanajyothi” High School, ' o -

Bangelore - 10,
Sri Rangaiah;

~ S/o Rengasuamy, -

aged about 68 years, 0
Driver Passengar MR 160C,

Southern Railuay, Banqa‘nxc City,
(Retired), No.27, Chic Beerer
Road Cross,: ShlVFJ!ﬂeﬂﬁa,
Bangalore-51, A

Sri Ethirajan,:s/o Re.Chamundd,
aged about 65 years,

Southern Railuay, Mysoro

(Retired), Driver Passenger,
MR 378, No 1383, . III Cross,
Kaki Road Nend‘ Yohedla,
Nysore—21

Sri A.Xevier, S/o 8.tnthony,
aged akout 62 ye=srs, .

Driver Passenger MR 633,
Southern Ra£IUay, Rr31Kera
(Re'tired),Nc,52/2 Behind”

St. Marrys Lhurch irsike*e~103.

Sri Linga, $/0 Karbasappe,

~aged about 67 yeers,

Shunter MR 253,
Southern Railuey, Harihar, .
(Retired),C/o Kurvethi Linge,

'ﬁmrpVathi Post, Harihar.

'Sti Revanappa,

S/o Siddappa, aged. about 53 years,,

Fireman First ML 1129,

. Southern Railway, rariha:,

55,

56a

(Retired), C/o Revanapna,
Challageri, Mallikarjune Extension, :
ﬁmraVathi Post, Harihax, _

Sri k.,Ethieraj, )
- 8/o0 Rbbaiah Sunder Ra?,

aged about 73 years,

Driver Mail "R 5, o o

Southern Railway, Bangalorz City,
(Retired), C/o g Sridher .
No.343, Rulluay Ctrs, fm* | L
Bangalore - 23. o I

Smt., Kamale Bai P’r031 Rac Kaule,
B/o late BirojilRroschcnen,

aged about +5%years, -
Dprivére:Padsenger MR 433,
Southern Railuay hrgikere,

wv No,.223, Cld Rms hoed FrQikere. ; 4 ..;ﬁPPLICANTS‘

s ﬂontd./— v
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P 570 SntR hinabi, - .. -
o - W,/s Late C. Fazalur Rahaman, - . L
o aged about 45 years, - ' ' <
, !~ .Shunter MR 592, . Co | o :
; - 777 Sputhern Railuay, YesUanthapur,
' ¢ 'No.11, 4th Cross, Behind Yeramme
; Kalyan Mantap, MohanPumar Nagar,
\ T YeSUanthapur, Bangalore~22.

3
-
.

b
3

-

. 53, Smt,Sharademma,

: - 'W/o lete § Ganesban,

. aged abcut 52 years, “Shuntar NHBJu,
? " .Southern Railuay, \usu"rt.apur.‘

: No.,5, I Cross, Nohaﬁ/dme“neuar,
Yesuanthapur, Banga]o;e-22.

: 59, Snmt, Sufia Khatun,

{ _8fo lete Anuar,

; - aged ebout 53 years,

| - Diosel Asst. MR

: Southern Railuay, Be.galore Pwt),

: ' C/o M. krimal, NooA 078/8, KN Extie,
5th Cross,- YQSUa"thaer, :

Bangalo“e~22

! ~ 68, Snmt, Kenakamma. ‘ R -
‘ ' W/o late A, Subramany,

aged ebout 49 yEars

DieaplAsst., MR 52

Southern Rallway, éawgalore City,
No.B44/C, I floor, MG Rly,Cclcny,
Bangalore~23.

61% -Sri Shanthakumar, ,
8/o0 late Knanderaju,
aged about 25 years
Driver Passenger, mR 358,
Southern Railuay, Frsikere, .
" Bmbedkar .nagar, Holenarsipur,
Hasan Dist,

62, Smt Devamma,
W/o late B.M. Venkatesh
aged about 47 years, .
Diesel fsst, MR,1266, -
Southern Railuay, Bangalore City,
No.91/8, Railuay Qtrs.,
Near_Runnlng Room,

\ Southeﬁh ﬁll:ay, NO.13,
Z%hktross «6#h Block, : ‘ , ’
ggqg?jipégﬁ/f Bangalore - 10, © «,. RPPLICANTS.

e ‘ : . .Con'td.:/‘-
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64.

66,

™.

65,

. Bangalore-54,

‘Driver Goods MR 793,

| Rajajinagsr, Bangalore-sso 010,

6‘0. o . :
~ 8/o late F .Henderson, A ' - g

69,

.Driver Passenger MR 80,

*Shimoga Town - 57Y 201,
.S8ri Mohamad Ebbas,

.;‘10 . é

Smt.Helen ‘ '

W/o lete © F.Trietrem,i | |
aged about 50 years,

Site No,17, Patel Henumaish's Flet,’
Jalahalli bost, Bangelare-13. '

Sri D,Ramamurthy, - . . Rpplicents in 51.No.12
S/o Doraisuamy, . to 66 in O.A. No.320/92
aged about 60 years,

Driver Goods MR- 735,

Yesuanthapur, No.375, 7¢n Lioss,

III Mein ROﬂd Cokii Stage~I,-

Mattikere ‘Leyout, & Poet,

Sri Abdul Rahim Knhan,

aged  about 60 yeers,
Briver Goeds MR 514,
No.43, Kavika Layont, -
Mysore Rcad, Beanoeslore-Z€.

Sri Sethu Rec,S
S/o lete S.N. §11kantalah
aged about 63 years, ’

S.Railiuvay, Bengalcre

(Retired), No.1362, 5th Main.Road,
IInd Stage, F-BJrcP

Sri R.F. Henderson,

aged about 60 years, :
Briver Goods MR 603 S,i ?ailuay, ’ ' E:
Bengalore (Retired), No,31, : ' SRS

- Pempanager, Yesuantkapur, :
.Bangalore-zz \ . s

Sri Bheemaieh
8/o Chennaleh,
aged ebout. 68 years,

S.Railuay, Mysore .Division,
Retiredg f.R.Colony, near
Neu Railuay €ekary,

Shlmoga Touwn,

Sri ShiVa, S/o Venkatasuany, i

-aged~about 64 years, . B

Shuhter MR 307, d.ﬂalluay ,

Mysore Bivision, (Petlfed‘
No.172, R.A.Colony, neav
New Ralany Colony,

S/o Khalsnder Khasim,

aged akout 62 ycars,

Briver Mail, MR 426, . ces APPLICENTS
B . . . ..Contd./—
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R T ;E%;;;c}j;:;?ﬁ;%,;;“i e 11 s fﬁi;:}fafi‘“f S .
'ffﬁﬁaffs Reiluay, _Brsikere Division TR R
IR (Retired <Gopal-"Singh" QUarters, oo ie T e e

B ;ﬁ Road ﬁrsikere. e L

72, Sri £, Nataragan, e -
T 8o Ekambapam—K, '
. - aged sbout 62 years, . . . : o ‘
' Driver Meil MR 429, . - .~ - o Yoo T
S.Railuay, hrsikere Divis*un, S ' o
(Retired No,291, Kumerar
- Nilayem, Hassan Road, . L
. -krsikere - 573 103. = o

73.-- Sri 5uhramany ' b
. S$/o Uthendi,’ eged abou+ 99 years
Briver Passenger, S.Relluey, . o .
Frsikere Division(Rstired), . , S
T/o Anthcny, 15/R, Railuay Querfars, ' -
ﬁrsikere.~. .
74.. Sri R Purushothem, s
$/0 B,Ramechandra Neidu,
. -aged about 63 years,
'Driver Passengar MR 715,
- 3,Railuay, ﬁruikore Bivision,
' (Retired /o R.Shaskar,
- No.128/8, "hudco Colony
_ BHadreVath* - 877 331,

75" Sri MJEeter,
870 V. Anthony,
~aged ‘ebout 64 years,
Driver Mail, MR,139,
S,Railua krsikere Div1sion,
(Retired{ I Cross, Hessan Roed,
Upmér Line, Rrsikere,.

76, Sri Kanakaraj, ‘
8/c V.Anthony, Major,
BDriver Passenger MR 106,
S,Railuay, Arsikere Diyision,
A(Retired¥6/o R.Anthony,
Crane Driver, No.d, Railuay Quarters,.
Arsikere,

77, Sri Bheemsen,
8/o0 H.Mahadev, .
aged -akout 62 ‘years,
Driver Pessenger MR, £59,
S,Railuay; Rrsikere DlV’SiUn,
s Muthilamme’ Temple Road,
Road, Near Water Tank,
s Doddaba]leﬁur.

A

ﬁgii? La&qhm narayene,

5/0 B..BeRargdppa, _ ,

eg%dﬁqgaﬁikﬁﬁ years, MR .

%iwér, tpt/442 o'ee s APPLICANTS, .
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_\No'ﬂ.zﬁ RttimaraMMa Tumple Street"
' Coftﬁnpet Bengalofe-SS. B

oo e ‘“x“s& A"'L" AT A '—’RLM‘. AT e Pt TR e P f,w:-z::'-:;ﬂﬁr
: i ERE S

: 00 12 oo:

-Sri N. Channappa,

$/o0 Naresimheiah,
aged. ebout 66 years, :
Driver Goods MR 871, 3t

. S,Railuey, Arsikere Divislon

80,

*(?etired Rdfihaill v£iiaqe,

infront of Reiluay Statiin,
Sulekree Pout, Avs*kero HED S’

-&hi K.Subramaniyam,.

S/o Kattamari, .
aged shout 59 years,
Shunter MR 801,

T8, ?ailuag Fréikere Divicicn,

81.

82,

.Upparline, Hassan Road.
"ﬁrsikere-573 103,

(Retired), III Crees,

Sri Jani, 5/0 f.Khader, - , _
aged about 62 years, N

Driver Mail MR 102, 8.Reiluey, - | L

krsikers Div1aion\~°t red),
Thollur P.0., Thirutha lli
Frsiker '

Sri M. Uelayudam,
S/0 Muthan,
aged shout 61 yesars, -

" Shunter MR 507, S.Railuiym

83.

84.

85.|

_ﬁv

Ersikere Division (Retired),
No,2/2, Sriramapuram, III Cross,
Hassan Road, Rrsikere,

. Sri G,Indre Singh

S/o B,Gopal Singh, o . :

eqged. about 66 years, ) ‘ .
Briver Mail MR,101, S.Railuay, : -
Frsikere Division, '

No.194/R, Railuay Duarters, . o
Frsikere.

Sri N,Krishnaiah, S/o kK.Muniya, - - o
aged about 66 years, e : : ‘ -
Driver Passenger MR 408,
Southern Railuay, ﬁr81kerv D{vlelnﬁ,
(Retired), C/o N.K.Manchzr,

No.49/k, Railuay Querters,
ﬁrsikere.

Sri Kempa, S/o Muniyappa,
aged . about 63 years
Shunter MR 248, .Railua
Birur Bivision, (Retiredg
Bellary Camp, Negr Plaque-ﬁmma Temple .
Birur. - ‘ ' .« JAPPLICANTS
. : ..Uontd./— o
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. c‘,x',-.gp.g&.d,m;_ s

'aged about 64 yaers, :
- Driver Passenger MR 108
‘ ‘;ﬁ‘,S Reiluey, Arsikere Dlvieion,
[ - Retiredg ‘No.221, 9th Cross,
‘ nght Sime Hassan Roed,
krsikere,

B7. _Sri P.Nerayenasvamy,
. '8/0_Ponnusuamy, aged bbunt 0h yee
B Driver Passenger MR 439,
- S RailUc » Har...h_:r Dl\l‘ 5.;!',)',
,.(Retired_, Hessan Read, Vaown Line,
ﬂrsikere. ‘ :

lv)

#8, 81 C SMaminathan, 3/; “hircepps),
" ..aged about 58 years, ' '
-Shunter MR 804, S;Railvay,
Prsikere Division (Fetired)

~Habsan Road, Bour lLine,
;M“‘Arsikera,

i

- 89, Sri Rama, S/o Beilary Natayaneppa,
. aged about 66 years,
Oriver Pessenger, MR. 148,
S,Railuvey, CHWEKjejur Divisicn,
(Retjred),: Bellery Camp,
Near Flague ®mme Temple, Birur,

90,. Sri Faze) Rli Bailo,
.8/& Mirzen Belg;
aged -about 66 years, -
: L . Drdyver Passenger MR 382,
et S,Railuay, Shimoga Division,
- ?(Retired . Tenk Mohalle, -
.th Cross, Shimoge Toun - 577 201:

91, Sri Bheema Neik,

8/o0 Hanuma Naik,

" aged about 68 years,
Driver Passanger Fr 363,

.8,Railuay, Frsikere Division,
(Retired C/o Rtd, P.Basavanna Gouda,
Badavana Averagere PGy A

- Bavanagere=-3,

o T, Babu, /o Venkatappa,
B g2, .eged sbout 51 years,
Shunte N7 650 S RaLlUu
Rps¥ 1810n,(?et1“e")
; gﬁﬁQV4d \amy, Ex.Municipal
»nrgsgg% ANCR ARoed, Kadir,
2 agal ur ist*ic*

Qf&unat an, $/o Thangavelu,
Dot 67 years,
ﬂﬁ@"assehoéi MR 252,

',gRaééya ycB galore City
-+ (Retizeds, 103/3, Ist Lross,
VL”: Iid\By anahalli Bangalore=~3.

,..APPLICANTS
essContd, /- 4
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- 8ri K,Subraemany,

9%,

95,

96.

97. | ege ,
- Driver Passenger MR 815,

98, .

99.

'S/o Kumarasuemy,

aged about 62 years,

Shunter MR 779, v
S.Railuay, Bangalore City,
(Retired), No.23/5, 12th Cross,

Megadi Roed, Bangelore-23.

Sri J.Daniel, §/c Joseph,

_aged about 62 yaars,
“*8hunter MR 577, S.Rallucy,

Bangalcre City (Retired),
No.5/1, fE! Strect, 10fr Trrse,
Magadi Road, Bangalorc-23,

Sri Amdul Khaleel,
§/0 Shaik Rahzim,
aged about 6B years,

Driver Pessenger MR 216,

"~ §,Railvay, Banoelnis City,
 (Retired), No,19, 1Gtii‘Cross Lewd,
 Magadi Road, Bangalore-23,

Sri M,Venuorpel, S/o Mari,
aged about 63 vesrs,

S,Railuay, Bangelore City,
(Retired), Ne,12/R, I Main Toed,
3rd Cross, Hanumenthapuram,
Srirempuram, bangalore~21

Sri Shalk Ameer,

5/0 f',_’ld,.salar,

aged ‘about 66 years,
Driver Passenger MR 470,

S.Railuay, Bangalore City,

(Retired), No.786, 6th Crcss,

| Rnnepalya, Bangalore - 30,

Ganga Hanuma, S/0 Gangathudu,
aged. about 66 years,
Briver Mail MR 31,-

: §,Railuay, Bangslore City,

(Retired), No.4/4, 1II Cross,

' Dayenanganagar, Srirampurem,

Bangalore=~22,

" Sri Besheer ARhmed,

100.]

S/o Azeem Mohideen,

aged esbout 62 years,
Shunter MR 221, S.Reiluey,
Bangalore City, (Retirec)
No.3, S$BM Lolony,
Brindavananegar, S5th Cross, , o
Mathikere P.0., Bangalora-54, «eo APPLICANTS.

+««Contd, /“-




108,

ﬁoi.»

,10%.

105,

10k,

v

SIi 1, NanBiah . : e S . . : R -
8/0 Lingaieh, SR _ . e

aged about 62 years,

Oriver Good&%ﬁ 698, S R
S.Reilue ,uﬂesuanthapur Uivision, ' .
(Retired €/o M.Arumei,

No, 1075/3, KoN, Extension, 54h Cross,
Yesuenthapur, Bengalore-27,

‘Sri K.ﬂasappa, 8/o Krisnﬁ:npa. : S :
.eoced ahnut 66 years, . o . : - _ T
Driver ’ﬁ', MR 377, N A R , ’
«Railuay, Yesuenthapur filuisicn, ‘ - -
ZRetired C/o P,Ananda,
.Export 6th Main, IﬂdUBt“J&L
Sub-Urb Peenya, Bewga]nrc—ﬁ.‘ '

Sri A.D.Rnto, S/o B.D.Rnto,‘
aged about 64 years,
Driver Passenger MR 247,
S, Rallua¥ Bengolorus nity
a

y _
(Retired), No.7098, Fio line,
111 Cross, YeSUanthapu.,
Bangaloru—L2

Sri Syed Hemeed
8/o0 Gulam Jilani
aged sbcut 65 ycers,.

“Shunter MR 759, S.Railuey,

Rei;ired C/O pol oStDI‘DS, ]
peto REiany Stetion, ’
Yeswanthapur, Bengalure=2%,

geSUanth ur DlVlSlOD

Sri A.Yesudas, S/o A Arokyasuanmy,
aged about. 65 years

Briver Passenger, mk 5 510,
S.Railuay, Bangelore City,
Retired), No.267, 4th Square,.
urphy Toun/HoySalanagar,

Ulsoor PeOs, Bangslore-~-56C 098,

Sri M,Veera | ?aghaVan,
5/o0 Munisuemy, aged about 66 years, .

Driver, Passenger MR 50z, -
M angalore City,
Slmu 11’ Bl‘inde\Iannagar, .
EXtenstiony Near 80 feet Riad;

g P ' Bang lore=40,

?

)a 'ed about €5 yeare,

=Passghgér MR 304,

{‘Banoalore City,

etired) ,E/a Neteraj, No.~ 9/3, .

Ra11Way*ﬂ£ arters, Yesudnthapur, ' :

Bangalore-22, . _ a.x\ ﬁPPLIliNTS
- _ : \uﬁontd /—
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1 U%.

193,
11"’.
1T

14

{f

fSri Me.Nageraj,
%/o LeMurugesh,

aged about 62 years,

Driver Passenger MR 428,

5.,Railvey, Bangalore City
(hetiredg No.33/2, Neuw No.11%/2,
9th Mein Road S"iramapuram,
Bangalore-21,

8ri M, Munisuemy; S/o Murugzeh,

aged akcut 62 vears,

Driver Passenger MR €04,
f Southern Railuay£ deNQeinre

~Y
p -
c.

~

]

(Retired), No,9/k, I Naln,

. I Cross, Henumanthapurum

Sriramapurem, Henge]oLa-°1

Sri A.Arulnathen,
S$/o A.krokyasuamy,

-aged about 6% years,

Driver Passenger MR 35,
S.Railuvay, Bangalore City,

j(RetJred C/o Jemes,
" No,139/H, Rai,wav Pu~rtevs
: Yesuahthanux, BahnalorF~2g.

Sri T.A. Krishnamurthy,
S/o0 TWC.hyveswany Pilledi,

‘aged about €3 years, _
"Shunter MR 642, S,Railuev,

Yesuanthapur(netired)
6th flat, 4th Cross,

Mohankumernegear, resuanchupux Falay

Mathikere, Bawgalore.

Sri H,Honnaish,

§/c. Merigoude,

aged about 61 years,

Briver Goods MR 610,

§ ,Rfiluay, Yeswanthepur
Retired¥No 2, II fiain Road
3rd Eross, B.K.Nager,
Yesuanthapur, Bangalore-ZZ

‘S:i N.Brumai,
S/o_Mannersuamy,
aged about 62 yeers,

Priver Passenger MR 682,

S,Reilway, Bengaloxrc ujv)v
(Retired No.1075/8,
KeNo Extensicn. 5th Cru‘s,

'Yeswanthpur, Bangelors:-22,

Sri N.,Doreiswamy,

§/o V. Narasimhulu Naidu,

aged about 75 years,

Shunter MR 213, $,3gilvay,
Bangalore Contonment(ﬂeti“eo),
No.52-H/R, Lakshminarayenupura,
Srirampuram, Bangalore-=21,

«se APPLICANTS,
«:Contd, /—-
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115,

116,

.8p1 K.Henﬂmaiai,

- eged about 66 yesars,

For et T et

$/0 Thimmareyappa,

Oriver, Mail MR 33, .
S.Reiluay, Bangalore City,-~r--', o
(Retired{,ANo.izaﬂlﬂL.N. olony, ~
‘Rekkkbdnerflain Roed, Yeswanthapur,

-Bangalore - 22, , , : _
.- Sri Mathew, S/o Krishnan, : ' .

aged about 63 vears,

Oriver Goods MR 668,
S.Railuay, Yesuanthspur,
(Retiredg,‘No,11, II Mein,
III Cross, B.K.Nagar,
Ye'swanthapur, Bengeloxc-22,

.Sri A,Perumal,

S$/o S.Arumugam,

aged sbout 64 yeers,

Shunter MR 447, :

S.Railvay, Yesusnthapur,
(Retired{, No.65/G,

Reiluway Quertcrs, Yesuanthzpur,

- Bangalore-22,

"5 8ri Shanmugam,

11Q;

S/o 3.5uhramanye:mudalia:;
aged about 63 years,

. Driver Passenger, MR 772,

11e.

120.

£ A ’wégg
h

Bangeiore City, S,Railuay, ,
(Retired), No,586/1, 5th Main.
Basavanagar, Vibuthipuram ixtension,
Bangalore -~ 37, = .

kbdul Gaffoor, -

5/0 Ballary kbdul Khader,
aged about 62 years,
Oriver Passenger, MR 387, .
3,Railvay, Shimoge Touwn,

No.105, 6th Cross, . Applicants in Sl.No.
Besavanaqudi, Shimoga Town = 577 201, Ggpto 119 in O.A.Na, .

Sri B,A.Thyagarajen, 298/92.
5/o Anentharaju Pillay, ‘
aged about 73 years, -
Briver Mail, §,Railus

_yg B
¢ Bangalore City, C/o S. +A.Dasan,Residing at
P —itc | -

Fd=Ng, 56, CKC Sarcen,
: Adﬂd‘sﬁwo ad’.
ore - 360%027,
é,i&. ~N .

AR
i, Nl

s } . ] .
ged abdlt7@ Yadrs .

.‘7‘»&n$e§iﬁh 343 S.Rhiluays;
<\ng§§TB:e Q;&ﬁ:/t/o Phillip;Moses,-

No, s

‘Chidyejur, Lhitredurge Bistrict, +«»' RPPLICANTS,

187§§ﬁﬁ?i¥u’y Quarters,
Cs 8,

0" 'Jntd ':/-;
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122,

123,

124,

125, "

126.

127.

128,

e 18 4

‘Rangaieh,
8/o Thirumelleiah,~

aged shout 69 years, -
Shunter, S.Railuvey,
Shimoga Toun, -

‘Hosshalli, Amruthur,
" Hobldi, Holagunda Post, '
» Kunigel Taluk, Tumkur Uist*lct.

K.Raju, S/o Kuppan,
eged about 51 yeers,

- First Fireman ML 1141,

- 5,Reilwey, Bangelonrez L‘ry

: C/o Station Master,

" Nayandahallil Railuay St=tinn,

Bangelore—BQ.

L.h.Fleury, $/o J.L.Fleury,
aged about 68 yesrs,

Mail Oriver MR 583,
S.,Reiluay, Hariher.

No,16, Ramalah Leynit,
St.Thomas Toun Post,
Khammanahaili, Bengalore-g84,

Nega, S/o Siddeppa,

aged sbout 68 years,
Shunter MR 282, § Railuay,
Chicjajuu, Aorehora Colany,
Chicjajur-577 523,

Veradaraj, $/o Kuppusuemy,
aged about 62 ysers,
Briver Passenger MR 495,
S.Railuay, Bangalore City,
No.24/16, 12th Cross,

-Nagadi uoad Bangealore~23,

Smt ngamma,

g gbout 51 yeers,
W?o “late S,Nage,
Briver Passenger MR 133,
8,Railuay, Arsikers.
8ehind Szamarrys Church,
Rrsikere~573 103,

KsRe¢Sestharamaisah,

$/o0 K.Remasuamy Shastri,

aged asbout 73 years,

Shunter MR 587, -S.Reiluay o
Mysore., No,921, Ksoka an{eruss~359
Hallethkerei, Mvsore, :

K.Srinivesalu, S$/o V.Kzishpasuomy,
aged about 62 %ears
Driver Goods MR 747, S.Railuay,
Byapenahalli, No.8, Ist Street,
Markham Road, Cross,
Ashoknagar, Bengelora»?

+es APPLICANTS

- _.Contd./‘-




- 130, Smt,Noreen Fletcher,
. aged about 62 ysers,
'ffwgo'latewﬂ.'Fletchers
Mail Driver, S.Reiluay,
‘Bangelore City, No,8,
Daukar Road, 9th Mein, .
Mathikere, Bangelore-560 054, .

131, Smt;Lakshmamma, o
. .aged ebout 42 years,

@?o’late K.Siddeiah,
Driver Goods, S.Railuav,
Harihar, C/o S,Revanna,

- Pointsman Subramerya Romd, =

- Railuay Station, Nettena Pus:,
Puthur Taluk, South Kanara,

132, ‘Smt,Shenthamme,
- aged ebout 43 years,
¥/o late Thippasuamy,
First Firemen ML %247,
S,Reailuay, Chicjadfur,
-Jenatha Colory, Hosenagcre,
Chicjajur-577 523, o

1333 Smt.S!RcSU_Sila Bﬁi’
"' -aged about 54 years,
- ¥/o late S.Rema Rao,

Diesel Acsistant MR 723,
S.Railuay, Yesuwanthapur,
C/o S.Ravi, No.73/3, =
Relluay Quarters, Yesuanthapur,
Bangelore-22, :

134, Sat.8harademmse,
aged about 63 yeers,
W/p /Late R,Remoo,
Dyiver Goods MR 456,
§;Railuay Mysore,
No0.2065, hkbar Road,
Mandi Mohella, Mysore,

135 3Smt.Kanthemma, -
eged about 51.yesrs,
W/fo late RajamaniCkam,
Driver GEEdE MR, S.Railuay,

136.

hicjejtr,

R

sFamkur District,

7 SirGanatalis Post, -

*‘J%f'»!l—.g!’r‘:?:f’fa?«f.’a.n?w TG A TN S TV
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137,

138, .
' aged ebout 44 veers,

139,

140,

441,

142,

143,

PR

k. shiVappa Reo,
: u/o H.Anantha Reo,
- 'aged sbout 63 years,
' Driver Passenger MR 47€,
- §,Reilvay, krsikere.
No,. 496, Bunng Mantap,

h

tgt Layout,
Mysore,

Smt.Debble Rezoric,

/o late P.Rezoraioc,

Briver Passenger "} 461,
S,Railuay, Bangalore City,
No.932/3, Opp.Kiren Building,
2nd Mein, 5th Crosse,
K.N.Extension, Yesuanfhapur.

-~ Bahgalore-22,

-“§mt.B.S.Susheelemme,
mqed about 50 yenrs,
| M?

t/o late 8,Shankar,

Driver Goods MR 492,
$.Reiluay, hrsikere,

C/o V.S. [axwi Ramana, Ne »32/C,

Railwey fuartcrs, Arsikere, -

Smt.5,Serasuathamma,

' aged ebout 58 years,

’ M?o lete A.R.Srinivasa Rav,
Driver Goods MR 773,

S.Railvay, Vesuanthapur, '
Bangalere. No. 547k, Sth Cross,
K N,Exten81on, Trivenl Road,

g

thapur, -Bangalore-22.

+Hansabal, .
bgeé about 5% gears,

/6 late G.R.S5rinivasamurthy,
Goods Driver MR 740,
S.Railuay, Prsike;c, No, 73/,
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt.P,Savithri, ,
- aqed about 52 years,
, u?

/o lete P.M.Panduranga,
Oriver Goods MR 712,
S.Railuay, Yesuanthapar,
Bangalore-22,

Smt.Masten Bi,

aged about 60 veats,

M?o late Mohamed Sheriff,
Driver Passenger MR 419,
S,Reiluay, Shimoga Town,-
Near Anjansya Temple, Hassan Road,
Arsikere, v

R R -

ivarethri Esu~ranagar,

PR SR - L

... APPLICANTS
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1443':Sr1 Prasad Kiran, N
- .. aged’mbout 24 years,
, S?o date. Govindaswany, - -
' Shunter MR 386, S.Railvay,
. Arslkers, C/o §r1n1Vasan,
‘Railvay Ticket Collector, -
- Neer Reilvey Under Bridge,
‘*Hessen Road, Arsikere.

145, ~$mt-Rachei D'Monte -
- -aged about 58 years,
U?o late H.R.D Ncnte,
‘Oriver Mail MR 2%
S,Railuay Bangalc*g,
" No0.220, VST Road, T
: Upp.Banasuadi Rai;uay 0tc.;0t,
Bangalore-ea.

145, Smt, Nishajen,
ed about S8 yda‘s,

U?o late Syed Abdul ﬂrc,z,
kssistent Guerd, &,Railvay,
Bangelore City,
C/o Syed Chause Pasha, :

- No.304/1, Reiiuvay Qusrterc,
M.G Colcny 'Bawgalore-zu. A

147, . Smt,Rsiyaian, ‘ _
ed gbout 60 years, o
,u?o late Tajpeeran
Passerﬂex Oriver MR 175,
S.Railuvzy, Mysore, Nec,6,
R.V, LayUJi esnaﬂripuram,
Bengﬁlore-ZD.'

148, Smt.Fnnamary,

' ed ebout 43 years,

. u?o late k,Chendran, =
Shunter MR 359, S.Railuey,
Bangalore Cantonnent,

Muthamma Garden (Chinnappe Garde:
. Munireddypalya, Bangalore,

149, Smt.Jyothilakshmi,
ed about 50 years,
W?o late Chinnavenkats Remanapba,
Diesal, Asaistant MR 567,

.

.ﬁé 1tad postman, I Cross,
JBOUQN%ine“ Hessan Roed,
%kere. N, \g

153.m %alexgﬁﬁsingh S.ke
3 r-ﬁ/o S“ﬁnﬁfﬁneyaram Tived,

% R4§93%15 $’RaAIUay,

N Esikerg,zﬂos%mane 4th Croas,
é

SARgiany reikere, . ﬂlo Jayappa;
ind

«oa APPLICANTS
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153,

154,

155,

156, E

157.

-S/o H.S¢intasalah, .
. @ged sbolit 63 yecrs,
‘Shunter MR 7917,

‘K Nadurai R

S/o Kalu Ndudaliyar,

:aged ebout ¥ .years,

Geads Driver, MR 680
qiluay, Shimoge Toun

k hLolony, Near Railuay Statlun; '

Shimoge Toun4577 201o o

H.S Sathya Marayana?”

IBangalote City 'S R°11Udv
No.17, RamakriShnaiah Sfrref.
Seshadripuram,

bangalore~360 020,

KoUsalya Bai,

ed 52 years, '
M?o late K.Keroji Reo,
Driyer ‘Goods MR 63:,
S, Ralluay fiysors,
No .9, loco Colnnv,
ReiIugy’ Duart re,
YadaVagiri Poet,
Nysore»Z@ ~

R Pramile bai,

ed about 50 years,
N?o late 1. qafh/anarpv"n,
Shunter MR 748,
Bangaldte City, S.Railuay,
No.3; Beeredeveru Gudi,

-Ranasinghpet 4th Cross,

Banga;ore City.

KhamrunniSa, .

ed -about 43 yeers,
U?o late Yusuff Sherlff
Shunter MR 835, S, Talluay,
Bangelore Cantonment No.99,
C/o Sajjed Sheriff,
Jadidasnagar, 3rd Crdss,
B.J.Halld, Bangelore-dS.

BoN.Nagaraja Rao,

S/o BsNeMoorthy Rao

First Fireman ML 1525

S .Railusy, Mysore, N0.11Z
Kanakaglri Municipal Farm Poad

: Vidyaranyapurem,

Mysore-570 008,

ﬂrokya Mary,
ed about 60 years,
M?o late M.Chinnaswamy, .
Driver Passenger NR 82,
g .Reiluay, krsiker

[N

. ...Eontd&/" .
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 'No,152/79, Pushpagiri, = - R +
Belvethagreams, R I e R ¢
Mysore-570 015. ‘ . : SR : S

158, V.k,Selvarangam, -
S/o V.8.Rppeiah Mudelier, =
eged ebout 63 years, :
. Driver Passenger MR 483
S,Railway, Bangelore Clty,
No.63, Pillenna Garden,
111 Stege, Railuway Laycur,
Bangalore-560 U435,

159, F.Arokya Dess,
$/o M.Frencis (late)
aged ebout 24 yeers,
Driver Passanger MR 134,
S.Railway, Hariher, I Cross,
01d Arlepur, Guthuor Post,
Harihar - 577 603.

160, Nosundara,
aqed about 55 ysars, y,
M?o late G, Ethirajulu Naicu,
Oriver Passenger MR 90 T
S,Railuvey, Bangzlcre City,
No.208, 18H Lolony, Whitefield Roed,
Nadhévapufa'Pbsté
9

nggaiore-SGO 04

Apl. Beroju,

- aged about 54 years,
TM?O late D,Rrumugen,
First Fireman, S.Reiluay,
Bangelore City, No.U/41,
Selvenagar,. Okalipuram,
Srirempuram P.0., Bangaslore-21,

162. shénthamma,
aged ebout 60 yesars,
/o 1lete Sunder Cadji, -
Driver Boode MR 705,
: S.Railuay, Harihar,
! No.79, Cld Arlapur,
; Harihar,

1€%,-..;Anthonlamma

a'ed~aboutma5 years,
gZQﬁlitebﬁ.ﬁandiQQO,
g,hgﬂterumﬁ‘ﬁgs, S,Railuay,
//ﬁﬁéiﬁéie,gmp 1an Villa,
Jadhind StMerty's Church,
_’v Rrfikere. -
f v ©
§ a o \
i 168, \Phi11bniina,” )
Z, aged,abolt 57 yeers,
\Ou/5* 1ate C.Anthony, .
N&Ehunter- MR 537, SyRalluayy.

!

Brsikers,Hehind Stiharryts, S o

¥4 Church;'irsikerc. . «es REPLICANTS.

v . " e Contd‘/-
e :




166,

16%

169,

_ Sallath Mery,

3;; 24 %;

aged about 58 years,

"U o lete Arokya Suamy,

Shunter MR 219,
S,Railuay, Harihar, : o
t/o Thomaes, TXR's Office,

S,Reiluey, Birur,. .

P, Uhanelaxmi,

ed about 495 yeéxs,
. U'?

o late P.Muniswamy,

? Driver Gonds MR 683,
- 8,1 ?aliwayg Hariher,
u

" 8/o0 leate

168.i

170,

jv/

Shunter MR 227
-Yesuanthsapur, &o 48

nder Galiaji,
No.79, 01d Arlapur,
Harlhar,

Kamakshiamma,

ed ahout 58 yzars,
U?o late Chokkalingaw,
Ralluav,

Selvenagar, Behind Bevi Talkics,
Srirampuran, Bengalure-21,

C Fletcher,

S/o A.Fletcher,

aged about 62 years,
Driver Passengan MR 381,
S.Railuvay, Mysore,
No.58/59, Kennedy Nest
Pushpagi&i, Mysore, -

Razia Khanum,

aged about 2B years,
U?o late Abdul Hameed,
Shunter MR, S, Railuay,
Rrsikere, 6 /o Md,Rbbas,
Gopal Singh Quarters,
BeH, Road ﬂrsikere.

Mazbeol Jan,
ed-about 43 years
?o late Ahmed Baig,

‘Shunter IR 521, S,Railuay,

Bangalors City, C/n Afroze Beig,
No.99, 3rd Cross Road,
Iadidas Nagar, D.J. Halll,

. Bangalore-45.

171,

KeV.Surappe,
370 Venketanarzayenappa,
aged about 72 years,
Passenger Guard EM3 88?,
S5.Railuay, Hassan, No.Bil
9th Main, 4th Block,
-Jayanagar, Baﬂgalore~1a.

cov APPLECBNTS
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o ffﬁ72;j;R SriniVasan, S

, jnS/o Namaswamy,
" aged about 64 ears,
Driver Goods MR 755, -
~8,Railvay, 8angaldr9N01t),'
No.62, III Cross,
K N.Extension Yesuarthapur,»
Bangalore - 2§

173, S.R.Serasvathi,

ed about 50 yesrs,
) M?o late S.Rejagrfala Fe
- Briver Goods M1~ 737, .-
Yesuanthapur, S,Reilvay,
‘No,28, Anajana Nilaya,
11 Mein Road, B.K.Nagar,
Yesuanthapur, Banga-oru—zz

174, Farida Banu,

egad about 35 years,

W/o late Syed Nisser,

Diesel hAssistant ML 1247,
S.,Railuey, Arsikere, MNoc.22E7,
Rsoke Wast Cross-20, -
Mysore.

175, Co N.Sareeranga, g
: 5/0 C.Narasimhachar,
' aged atout 59 yeers
Rssistent Guarc EMT 726,
' 8,Railuay, Brsikere,
No.46/2, Bl RMS Road,
Rrsike‘c.

176, E.Chandra Bai,

aged about 54 years,
U?o late Y.Ekambaream,
Driver Goods MR 379,

- 8,Railvay, Yeswanthepur,
No.4371, 3rd Cross,

. 13th Nein, Subrnmanyanagar,
Bangalore=-21.

177. Philomine,
ed about 58 years,
U?o late T.FRrokyasuany,
ail MR 18,
Bangalore City,
mantheppe Road,

i, !
M .P.ggr.fk“"a ‘5,’[
g&d about 56 years, -
ékrishna Iyengsas,
p/#Guard Em3 371,
R ¥y, Bangalore Ci*y,
N6T1552 Milk Centre,
% Uidyaranyapuram, flysare-3%7C 008,

veo APPLICANTS,

‘.;'Contd;/—?



182,

183}

180,

184,

184l

T

on 25 e

B.Jayamme,

aged aebout 57 yeers.,
wao latle N,Basavarej,
Driver Passenger MR 73,
S,Railuay, Arsikere,

€/o 8.Vasanthakumar,
“No.6/C, Reiluay Quarters,

Neer Children's Park,
Bangerpet.

Zailunnise,

aged about 60 yeurs,

M?o Syed Yaseem (1ate),
Driver Goods MR 430,
S,Railway, Mysore, No.2599,

'5th Cross, Mouse Wiven Khana toao,

Mandi Mchalle, Mysoze.

AR.Rahimea Knan,

S8/0 Imen*Khan,

aged akout 69 years,
Shunter Mt 300,

'S5.Railway, Harihar, .

No,452, J Cross, Gandhinszger,
-H.ar ihar, .

Prapullekshi,

aged about 81 years,

M?o late Christopher Andreus,
Driver Goods, MR 570,

_3.Railueyt Mysore (SKLR),
0

No.94/8, Loeo Colony,
Reiluay Quarters, YaZavacirl Fest,
Mysore~20,.

Gayatri Shanmugam,

aged ebout 38 years,

U?o lete S,Shanmugam, -
Oriver Passenger MR 205,
S.Railvay, Mysore,
N0.91,VVRﬁARaiany Quarters,
Mysore-20, ‘

N.Narayanasuwamy,

S/o Narasappa,

aged about 62 years

Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47,
Laxmipurem, Near Rsiluay Station,
Hindupur, '

N.Mohiyuddin Khan,

5/o M,Abdul Nabikhan,

aged about 63 years, -

Guard Passenger EMT 461,
S,Railvay, fysore, No.2244, :
Sawday Roed, Laskhker Mohalla,
Meene Bazaar, Mysore,

SO - S IR IPR A A C
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. 186, ;Victor,

' S/o Jaseph, o
‘ - gged about 67 yeara,
Shunter MR 315, -
S,Railuay, Banoalore City,
-C/o F.C. Nathan, No. 2,
Mukthe Garden

Spur Tanhk Road Chetpet,
Medres - 600 031.

'187; K.K.ﬁagarathnem,
S/oK.h, Raghavan,
retired Briver '8! Grede,
Staff No,P,5521,
“"Rajeneesh™m ShoranJr.

188, K.Velu, S/o Unnerd,

> Retired Guard 'B! Grads,
S,No,6314, Devaki Saﬂanam,
-Nedungathoor, Shorarus -~ e

- 439. K.Kesavan, S/o W@nthy,
i Retired Guerd
83\ No,6066
. Shanthi 3havan,
Veloor.

190, P. Par?maSUaran Neir,
S/o Krishnan Neir,

hpplicants in Sl No 120 tu
.186 ere epplicants 1n :
0. a.,77/92 ,

Retired Guerd “8" Speciel Grade,
S.MNo,5077, Pedinchare Chonal House,

'Shpranur-1.

191, V.CeSankunni Neir,
: S/o Achuthen Nair,
Retired Guard ngn’
Specisl Geare, S,No.6172,
Ryikkara House, Kavelappars,
Shoranur. '

192. P,Sundaresan,
5/0 Kunhikoran,
Retired Driver %84
S.No,P 6439,
Vanajas, 4/7]

ﬁ@ﬁ; Roadw\Calicut.

o‘Borai Sany élliei
.~'35/0\N Arunchalbm Pillai,
'KT\Retlreq uuard %A% Grece,

Al

2 \5,N0L 10743, JGift’ House,
% qygaﬁkad 'Sheranur,

sit@ﬁprovidence High School,

applicants in S51.Nu,
187 to 193 ere
agplicents in 0. k.44/93.

e 0.0 MPLICANTS.
...Contd./-
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ﬁés.i

496,

197,

198,

199,

200,

-Retired Guard’

201.

.R Ramer NaiT,. T
ES/o K. Narayanan Neir,

Retired Driver ‘B' Staff

Ne P 2314, ' :
lRaviyankandpth House, ‘ :
j ChuduvalathOlr, Shcranur =~ 1.'

EaKe Ramankutty Nair,

5/s Kenran Nair,

. Retired Guard Speciel Grad e,

S,.No,5096, Mundenath Heuse, -

| Bheruthuruthy Fost,
| Trichur District.

'R.Krishna Naidu,

/o Remskunhen Naid-,
Retired Driver 'P',

‘S,Ne ¥ 6445,

Mallisseréparambil Houve,l
Mudelisr Strest,
Shorenur - 1.

LeManikam Fudaly,

5/o C,Lakshmanan mudgly,

Retired Oriver '°
S.No.P 4026, Manickanivas,
M.G.R-ad, Shoranur-Sx

T.V.Sreeman Pillei,

5/. T.V.Ropan Pillai,
Retirea Oriver 'A' Grade,
S Nﬂy' 1794

Sunil Uihar, Ganeshgi.i
Shoranur-1,

E, Paramesuaran, :
S/e P.N.Sghresanams lLyer,

" Retired 'R! Specipl Grece Guard,

S,Ni,1495, Devi Nivas,
Nedung-tur, Shoranur-1,

T.Sankunny Nair, S/e M,APchuthan Neir,

'ﬁ' S.Ne.6459,
Padmalayam House, Paruthlpra,
Shlranur. :

cC. Balakriohnan,' hpplicants in Sl.Na.
/o T.Sankaren Nair, 194 to 201 are
Retired Driver ‘&', applisants in D.R.45/93,
Staff No, P 5702, .
Krishna Vlha-, Vellathual uaoar,
P.0.Cheruthuruthy, .
Trichur District. .es APPLICANTS
: sve o C’Ontdo/"‘
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203,

204,

205,

206,

- 207.

208.

ﬁ\gs'\ph B é k’U ;

le.‘ﬁ2§m;€fn.

K.Gavirden Kutty Nair,

_ S/n C.K.Rchuithan Neir,

Retired Driver, Staft No.F.2833,

WAt Special Grade, UadakkeKOﬂnanath

House, ChudUVala‘hur, &horanur - 679 121.

P.Remenkutty Neir,

S/o0 Z.K.Shankaren Neir,
Retired Guard "“A"

Special Grade, Staff WNo.
E 14671, Pullconni Howuses .
ChUﬁUVaLathU1 Shoraiur—" -

P.Narayans Pillei,

&/o P.Krishnan, Retired
Briver “C%, Staff Na,P 354,
Poovethlngal House,
Kizhskathil, Pannthipra,
Shoranur-1.

S.Raman Nair, S/m. Kriatnan heir,
Retired Criver “C¥,

Staff Ne,P 7065, Sramuicel NSUSE,
Chennthurmezthi Paet,

Trichur Distrizt.

v, Narayanan Ezhuthachan,

‘ S/o DyVelu Ezhushachen,

Retired, Lsce Shunter,
S,Ney P 8117, Devasamparambil House,
Mannanur‘Post, via nevelapalae

K.Chellan, 5/o0 T.Karuppan,
Retired Driver ®C", S,NayV3,
Muthukurssi, Kunnath Houss,
Genashgiri 5sst, Shoranur,

K.P.Gopalan, S/ K. Narayanan Namb*ar,
Retired Guard “B'm S.No, 7525, '
“leela Sadan®,

Railwey Booking Cfrice Rcood,,
Shoranur. _

0% »hz N Kesavan, S/. Perugan,_

irod I.F.Man !B',
S.Nd.j 10026,
feeCathil House,.

ZF, Shoranur,

yanarn,

Nair Kol

J v WAY Speciel,
'Rﬂma Nivas',

P ] CDntd /-

APPLICANTS.




/. S 30 P

211, | K.hchuthen Nair,
- ~ §/0 Rchuthan Neir,
~ - Retired Loce Shunter,
S§.No., B 6054, Kadambet Houss,
Mundamukam Amsom,
Post Ganashgiri,
i Shoranur=3,

242, C.Manimuthu, $/o Chambake

| Mudaliar, Retired Driver “&",
. Nn.P 7492, Nambanthodi rcuse,
No,179, Mudaliar Street,
Shoranur=1,

213,: K.P.Govindankutty,
. Since deceased by Legal Repiesentative,
Smt.Sulochana Amma, H.Nn,5/%81%,
Namban Thodi, Mudaliar Street,
Shoranur=1,

214, E,Balasubramanis Menon,
. $/o Madhava Rao, Retirsed,
Drijver "B“ Grade, 3.Ko, V 6,
"Geetha Nivas'", Ponnemengalam House,
' Shoranur,

215, K,Sankaran, 3/¢ Madhavan K.,
 Retired, driver "“A%, S.No,F,4305,
Kayanathuthedi House, Kellippadam P.0.
Shoranur - 2.

P _
216, V.K.Velukutty, 8/0 Kelu Neir K.,
" Retired Driver "K', 5,No,9730,
Karthika, Kanalappara,
Shoranur,

217,/ M,Velu, $/o Velu,

' Retired Driver "B“ Grade,
Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppera P.0.

218, P.P.Velukkutty, S/o Shanku,
-1 Retired Driver "8"“, ‘

- %,Ne, P 7192, Padincharvettil House,

|  Karakkad, P.0.Kavelappare,

219, P.T.Ouseph, S/n Thomen, Retired.,

| Guard “B"™ Grade, S.No, 9431,
.~ VPayyappilly House, Vappalassery P.0.,
Angamali, Ernakulam, '

220, P.Krishnen, 3/o Imbichyadi,
Retired, Driver "&" Grade;
8,Nc, P 5730, Krishneghar,
Nedungethur, Shoranur-6793 1217,

S1.Nos, 20% te
216 are applicants
in O.ke46/93.

.. APPLICANTS
0o.pontdo/-
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221,

222.

223, .

224,

225,

226,

227,

M.Chendukunhen,
S/o M.Imbichikutty
Retired-, Driver “A“ e
Speciasl Grade, S.Nn,F 2897,
Pilassery House, P.0.Vengeri,
Via CaliCUt. . ’ :

M.P.Kesaven Nair,
S/o P.K.Chandu Nair, Retired.,

‘Fireman “B%, S.No.9461,

Chemmanassery Padinharu Heves,
Kottool P.0., Calicut,

P.K.Ramapanicker,

S/o Chamy Panicker, |
Retired,, Earsd “A™ Grede,
S,Na.B8284, Navaratnas,
P.0.Kunniamptram,
Ottepalam=4.

K.Balakrishna Menon,

5/e P.,Madhave Menon,

Retired Driver !'A!

Specinl Grade, Staff No,P 2437,

- Kerandathil Heuse, <erancdathll -ane,

Trichur - 1.

®.P.Chinnan Mennon,

8/a P.3ankunny NMeren,

Retired Guard 'A!
Special Grade, S.No,9333;

 Rlangot lishas, P«0.FPulaked,

Viz.Chelakara, Trichur,

M.P.Gopalaﬁpishareti, )
S/e C.PRaghava Pisharcti,
Retired Guard Special Grade,
Panrnima Manjakkad,
Shegranur-679 121.

C.Chandrasekharan,
S/O'MQKGMEHHH,

Retired, Special Grade Guerd,
S.Ne.7618, "Gskul®,

Rshak Nagar, Kambonil Roed,
Ryyanthele, Trichur<3.

228, V,M.Abdul Kadir,
2257w Wadichamed Haji, o
/7 Retired,guard "A! Speciul urade,
5, \20/163, *Thrépatni®,
/90 Baw: chur. - o
vé o _.T > \} N
1238, 0 PIBhagkhrin, S/o 0.5.Paran,
i_%;t‘ Re égﬁﬁﬁgﬁa}%,ﬁuard, S,.i#e, 0 19830,
2\ MFaVempufesh House, P.0.
\ Kyotkerchefy, Vie, Trichur,
' SN B\—{ﬁﬁﬁ/ 0 r'S . o

IR Pl e
P

81.Nu,217 to 223 are
anplicants in 0.R.47/93,

S$1,N0.224 to 229 are
applicants in 0.K.48/93,

..o RAPPLICANTS
. C.ntdo -
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230, ’P.Narayanan,

' 5/o0 Sankaran, Retired,

' Special CGrede Guerd,

5, Ns.EE B6, “Ushas",

Rayaroth Patamb, P.0.Paral,
Tellicherry-670 671,

231, V
S 8/o T.Nareayenen Neir,
' Retired ., Guerd 'A' Spec’

239,

V' .Sankaran Nair,

Tal,
5.Nb.12746, Ashirvad, Pevel,
P.0.Koothuparamhe,

Pin-670 643.

C.HeBalen Nembiar, _
/0 Kunhikrishnen Adicdi P,
Retired Guard, '®' Ti._7

S.MNo,2997; Usha Bhevan,:
P.0.Knttayampoil, Via. Yelliichzrry.

M,Padmanabhen Nair, A

S/o R.V.Krishna Meron, Retired.,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottarathumpars,
P.0.Azhikode, Capnanore,

- K.K.Susheels, W/e Late

UsC.Pnanden, Retired., Driver ‘B,
S.Nv,2635, “Apand® VYiher, Ylavil,
Kannur - 673 008,

M,Narayani, ¥/o Late K.P.liarayenan
Najr, Retired. Guarc 'C',

S.No4y 1903, Madathil House,
p.0ithirekkel, Cannanore- 670 011,
K.Kunhamboa, S/n Appu, Retired.,
Shunter 'B', S.Ne.P.5331,
Packkadam House,

P.0,Trikkripur, Kazharged.

KGN.Vanajakshy§ W/o Late C.H.Gepalan,

Retired Guard 'A!' Special,
S$,.N039498, Chettiyam VUeetcil,

Near Railuay B Cabin, Badagara.

A.K.John, S/ RuJ.Kurian,
Retired., Guard 'R!,
S.N».9€83, Ariyathu Perambil
House, Pallam.P.0.,

Kottayam - 7.

R.Marappan, 5/ Rama Gawndan,
Retired Dgiver, 'C' °
Staff No. P.2718, ED-118 B,

:Railuay Celeny P.0.,

Erode - 638 002,

$1,Nu,230 te 238 are
applicants in 0.k.45/93,

wes APPLICANTS.
. ..Cﬂntd../—
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240,

241,

242,

243,

244,

246,

ro'(

vép,

qgﬁigiiredﬁ,dshunter
VL
V"‘g &

K.C. Nallappan, '

$/0 $.Chinnappe Gounder,
Retired Driver A Spscial,
S,Ne., F 2946, Door IT o4,
Parvathi Krishnan Street,
Kollem Palayam, ‘
Erede - 2,

P.Karuppannan, S$/o Pnnei; Guender,
Retired,, Driver ‘'A',

S.Mo, P 3583,

Korakattu Ualaszl :

Door fo.5229/A 14 Faauer' Redoy
trode-7, ‘

M.Kandasemy, S/e Mgrappa Gcunden,
Retired Driyer C', S.No.P 2483,
9$48ﬁ0, BUN Raed, Erede—BSB 002,

Muthusamy, S/o Palani [nundor,
Retlred Driver'C', S s P 3708,
Raghavends- Nagsr, "Erede~ 7.

A.Ramasamyy’ ‘s/o Rye«Gdubuens
Retired, Bhanter'f8', da.2uab
Pudhupalsyam, Joor 246,
Rlampaleyam P.0., Erode-8,

s, ‘Kandasamy, S/o Sengadan,

Retired, Driver 'C',

Staff No,P 4103, Ragavanaadar

Negar, Door No. PR 18, Davery R.S.,
Erode-7,

C.Kumarassmy,. &/o Chellappa Gounder,v_

Retired,, Fireman 'B", S,No.P 7885,
Door No, PPI 283, PudupaIeYam,
Allampala'am Post, Erode-8,

T3 Peerakhan, 5/0 T.Ja Jemallutheen,

Retired,, Driver ‘B,
S.No, V.38, D.No,94, Ralluay Colony.
Post, Erode, : .

Velappalﬁounder, K, -
S/0 Kolanda Gounder‘
'Retired Shunter 'B

SO p’ 3370,
dtgsggﬁayam, Kattoor, :

;?léhpa$§§am Post,
“

SR L
BaKeruppannan,
57 gPalénmgﬁoundan
‘Bl
S.No,P.%084, Door Mo.19;,
dupaL@yam AkKarkam,

”*km\.lampalayam P«0., Zrodo-¢,

v

[N ]

APPLICANTS.
. -.COQtdo/’ A




250,

251,

ZSQs”

253.

A, Nallasamy,

S/o A2 Gounder,
Resir.d., DOriver 'B',
'S.No. PT3 10237,
D,No.280, Puthupalayem,
Rlampalayam P.0.,
'Erode-0.

‘N,Kaliannan,
S/o Nellagouwnder, .
‘Retired, Diessl Ass&Stant

D.No.55, Near Warexr fani,
Erode 638 002. A

K.Ramasamy,

S/o Kalianna Goundan,
Retirsd, Shunter ‘BY,
S.No.P 3958, D, No.BZ,
Bdappalli R.S. Pest,
Cavery, Erede-7.

P.Sengoda Gounder,

. S/o0 Palani Gounder,

| Retired,, Shunter B,

' S,Ne. P 4429, D.Ne,58,
Odapalls Viilage, |

 Pappapalayam, Cavery R.S.,

 Erpde-T7.

- P,Muthusamy,

- 8/a -Paizni Gourcern,

i Retiredy, Shunter 'B',

- §.Np,P 500, Pudhupeleyem,

D.No.263, Agrsharam,

Alampalayam P.0., Erode-8,

255, | V.Sengodan,

S/o Velappa Gounder,
Retired, Shunter!B!,
~ 5.Ne.5133, D.Ne.2/60,

Ottapalli, Pilleyer ¥eil Strest.

Cavery, Ersde-7,

256.§ K.Chinnappan;

S/e Komara Samy Geunder,
Retired,, Oriver 'C?,
S.Na,P 3531, RAvakathu,

. Cavery P.0., Colony Road,

Ernae-7,

257. P,Venkkatachlam,

1%

S/s Peruma Gounder
Retired., Shunter igt
S.Na. P 4097, < 1/11 k
Karuthuveli Thottam,
Odappalli, Cavery R.S.
Ernde-7, :

o 34

5.,No. P 4011, Sastri Nagar,

.. RPPLICANTS,
‘& f.ﬁontd./-




258,

259,

260.

_'Thenal Houss

261,‘

Ne Velappan, 

S‘ Nu.239 to 258 are

S/o Nalla Geunder, - appliuanto in 0‘“‘50/93

Retired,, Shunter 'gt,

S No. P 2647,
D,Ne,1/20 Odapalli
Cavery R. é., Erode-7.

T.P. Gevindan,
S/o P.,Kunhambu,

Retired Guard Speblal

Grade, Staff No,. 11159,
Prasanne Nives, F.0O.,
Chirakksl,

_Cannanore - 670 01“-

K.Sreedhsran,
5/ B. Achuthan.
S.Nn, P, 318P‘

Opp. Railuay Station,
Chirakkal P.0.,
Cannanore.

M Bal kr*shnan,

5/0 NemBikutty,
Retired., Guard-'A',
ScNOo 15\870’
Mangkkesth House,

. Good Shed Rcead,
- Tellicherry,

262,

263.

P.K.Raman Nair,

/0P, Kurhambu Nair

Retired,, Driver tal Speciel
Greds, 5 Ne, P 6446
Kavinchalil "P.0.,
kzhikode," Cﬁnnanore—670 009,

“VeMe Karthlyani Amma,

u/o Late Ke.P.Janardhesnan Ngir

. Retired;, Special Grade Guard,

5.No.9650, Ashok Bhavan,
Thamarakuzhi Malapjuram,

Pin-676 505,

264,

K.Govinden,
S/o K. Aruvan, Retired.,

éyf”*mwm’ Preethe Bhavan,

P,
e

‘z
W w
Gt

fmﬁii‘ g P-0.Mavil,

S/o Ramﬂn,
R B ﬁa?d S.Ne,i554,
ﬁzhathggyéetl fouse
#8 *Kadampbd ! 11 Ward,
inyLvJaknkat/, pln-670 562, - see

’\. QA’\;C ;;\a

e

g

APPLICANTS.
sa s Contdo/‘

e




267,

266,

2680i

269,

279,

272,

273.

_Retired.,

] 36 OO
N.Vasu, $/o0 Ramvothy‘ s

 Retired,, Shunter 'B

S.No. P 5024, ‘
Kottiysth House,
P.0.Muzheppilanged, :
Pin- 670 663, Cannanore,\

P.KeKannan Neir,
S/a Rppu Nair, . Retlred.,

Shunter 'B', S.Nec,.P.77%4,

Vapkulathu Vayil,
Near Akllyath Temple,
P.0.Rzhikcde,
Cannanore-670 009,

P.P,Rohini, W/o Late. K.L.ewdt
Retired Shunter ngh,
S,Ne, P 7173,

.Chambakachalil House,

T +0eMuzhapilanged,
Cannanore District.

- *C oK Chancan,

S/o Ambadi, Retired Shunter's',
S,Ne. P 8223 Kanavi House;
Ekkchi P. 0 Peliode,

Via., Trlkkarlpur, Kazharged,

R.Narayenl W/c Late k.Krishnen,
éhunter, S.No.P 7420,

Machirpurem Housze,

P.0. CherUVathur, Kazargod,

" P.MJHgmavethy
271.

/e Late E.\. h@othzTMWwbl vy
Retired 2ri.:» A Special, Guaerd,
S.No.£R%9, &aeswdlh&u

fﬂ;%i. Tovtar € I'a High, School,

untsv-d. Cannanore.

T+P.Leelavathy Amma,

w/o Late P.V.Kesavan Nambiar,
. Retired, Driver A Special,
S,4e.4654, Kesava Nivas,

Near Elayaqoor Temple,

P. D.Mundayad Cannanore.

V. & Balakrishnan,
$/0 V.Demoderan, Retized.,

Oriver 'A!' Specieil,
S.No.-P 4361, S

8/9, Reshmi, S.N. Nagar,'
P.D. Thottada, Cannanore-"7

e

$1.No.259 tn 268 ere
applicants in 0.R.51/93,

. APPLICANTS.
JesContde/~ -




8|

" P A YHIpgppre. it

274,

- 275,

P.M.Sreenivasan, ‘
s/o P.Govindan, Retired.,
Guerd Special Grade,
S.No.12054, 'Smrithi', :

- Post Vengeri, Mathoth Paramba,
Calicut.

P.Krishnan, ‘

S/o0 K.Perumal Naidu

Retired., Driver tpl Specizl,
5.No.P 4360, 3/275; -
- Opp. Spares Land,
Vadakkanchery,

Trichur-680 528,

A.Bhaskaran, S$/o0 #
Retired,, Driver !
S.No. P 4301,
Byyanatu Parambu House,
Ayyappankavu Road,
Kochi-18, -

276,

K.Choyikutty Kannoli,
s/o Kandan, Retired.,

" Driver fC', S.Ne, P 943C,
Kannoli House, Kacheri Anqom,
Desom, P.0.Calicut-673 011,

2717,

C.Madhavi, W/e Late
C.K.Krishnan, Retired,,

Driver 'C', S.Ne,P. 3737, -
Krishna N1Vas, Poolayll raremba,
P.0.Kallayi, Calicut-673 UGS,

278,

T.Kesavan Nair,

S/o N.Govindan Neir,
Retired,, Guard 'B' ‘
S.Ne,.4956, Santha Sadan,
Chuduvalathur, :
Sheranur-673 121.

M.Elias Aron Raj,
S/s S. Mariadess,

- Retired A Special Driver,
S.,No, P 3702, ED 196 E,
Railuway Colony P.O.,
Erode - 638 002.

Lovindan,

Rca'sap, .
§20~ ﬁﬁ Yappan, Retired,
Sh&mter,\S“ . P 3631,
{

/ COlOnY paov,
C

280,

81,No,269 to 279 are
appllcants in O ﬁ.52/93

i

... RAPPLICANTS.
ootcontd./-




284,

283,

e 38 s

M,Kasimir Leuis,

S$/0 K.Maria Louis,

Retired., Guard A Epecial,
S.No,%211®, Annadurai Street,
Madar-Meduy -, ,

~ Erode-638°002.

"KoMuthusamy, .5/ Kelandai

Gounder, Retired,, Guard ‘E',
S$.No,12011, 12 Ramamecortny
Street, Kollsmpelayen,
Erode-636 002,

K.Sunderesan,

S/a0 N.Kalyenssundara Mudallar,
Driver A Grade, S.Ne, M 2617,
Ne,.48, Lenin Street, '
Erbde Railway CelonyPest,

v Erode=2, . .

K.R.Lakshmanan,

S/o M.Rengasamy KXerar,
Retired., Driver *A' Special,
Staff No,P 4467,

Morth Eda Straet.

Bheema Nagsr,
Tiruchirappelly,

- Pin-620 001,

K.Subramaniam,

- 8/0 S,Kriskpasamy, Retired..

Driver fA' Special Grade,

S.No, -P 1788, 43, Lenin Street,
Railvay Celony Post,

Erode-638 002,

R.Sethuraman,

'$/0 Rethinam, Retired.,
Driver 'A! Special,
S,No, P 2888,

Ilamathi Illam,

106, Bharathi Palayam,

Mowlappalayem P.D.,
Ereds-2,

M.Ehinnaeppaean,

S/ C.Moekkan, Retired,,
Dideat Shunter, '
S.No, P 7785, 7/8B
Railuay Colcny,
Erode-2,

MeMarappan,

S/s M,Mathan, Retired,
Driver 'A' Speciel,

S.Ny, ® 3779, 107,
Kamalegem, Barathy Palayam-
S5treef, Mulapalayam PJLO. _
Eride-?. . se e

APPLICANTS

e .C’Ogtﬁ./—




AT - S e, v Jy

VT

Y £‘Samuel;'Sli;@nénﬁmuthu;"ﬁf“
290, Retired., Oriver:dat; > -
L .'Speéial;’S;No.P:BZ?ﬁifj -

- 403-C, Railway Celony,
- Erude-2, - - ' _

. A,lingappan; S/o S.Gyysvoe, :
291, .Retireda,"A' Special '
++ Driver, S/No,P. 1714, 19,
Kethukaran Street, =~ =
. Kallempalaysm, Erode~2,

: .. ~Te8.8rinivasan,
242, ..9/0 R,Sueminathan
- Retired, Driver *A' Special
- S.Ne.P 4339, 345, - ) 4
Railuéy,Duarters,'Raizway_CokOny,
Erode-636 02, -

..+ ®.Nemasivayam, S/e MeN.Balzrendam.
293, Retired., Oriver 'A' Speciui,

» S.Ng, P 5511, L =18,

Housing Unit, Periar Mager,
‘Erode-633 001., Temilnseu, . . . .

- KeMeMunirsj, S/¢ K.Munusuany,
294, Retired., Diesel Assistant.
 S.Ne.PT2 10212, .
Manickkavasagar Stireet,
Sastri Negsr, SR
Railwav Celnny P.0O,,
Erecde-2, =~ . '

.- LJAnthoni Suamy,

295, S/a Lourdu Suemy Pillei,
S.Ne. B 1419, 41/R =
Railuvay Coleny, ,
‘Erode-638 902, - ’

© M.Buepethy, §/a M.P.Mooka
296, Gounder, Retirec, Driver
: '8! Grade, S.Ne. P 9%7g,
17/F C€ld Railusy Colony,.
-Erede-2, ‘ «

. V,Balaraman, &/e Venkkatasuamy
297, Naidu, Retired, Driver fB'
BTEIERG, e, F 9420, ©
//BéiiﬁéyZE%&ouy; Erede-2,
’ V“\\ffﬁ’\ \_% 7;9 - :
».§anz§%@gasméﬁ;\ 5/0 Perymal Naidu,.
¥ ( Retired; Bfiver 'B! Grade,

¢ S.NeA v 2?;3 No,17/8

29

&
@ _
%t Na%@gya iy wtreet, érodie-z.‘

g&%ﬁiadl,,%%q;SUami Nathan, S1,Nc.280 ts 299 are

N RegiredODfver '8 crade, epplicants in 0.k.53/93,
o M:Nn_‘:!,.,gj/; :’{43, Docr 414/0, :

. RailUay Coleny F.O.,
V' Erode-2, =

... "RPPLICANTS.
“ee«Cofitd, /-



301.
|

302,

303,

308;

307,

308,

‘olo. 40 ,,

P.Pangunni Menon,
s/. T.CoeK.Nair
Retired Guerd fat Snecial,
S.Ne. 15200, "Eournami®
Nangapna Nagar; P.O.
Olaevakkot, Pin-~678 002,

M. Krlshnan Nair,

$/s Kunchu Nair, Retired.,
Dri/er A Speciail,

S.Ne, P 8444, Sr*sh*lam,
P.0.0lavakket,

V.Sreedharan Naii,

S/o t.R.Krishna Fillai
Retired, Guerd A 9 per1a1
S,Ne, 15202 Thuruthel,
Aymanam P.U., Kcttayam.

P.A.Rajan, S/o P.S.Appu,

Retlred Guard A apbcwaL,
S,No.16144, Housz Ne,d6. SUS

mReshmi" Neal P.A.Toleny,

»Coch*n-"

C.Kutty Nureayenan,

S/n V.C.Narayanan Nair,
Retired, Guard A Special,
S, No.?GZb Chembra Houss,
Shoranur - 679 121,

sas,” P+KiKoshy, S/o P.K.Koshy,

Retired Guerd, o.Nr.“q?Uq
Vazhakalayil, Gngadikal F.0.
Chengannur, Pin—689 122

Kel o Kuvlan,

8/0 K.P,Lonappan
Retired Guard R épecial
§,My, 15216, “"Cherdiri®,
ngh School Road,

P40 Farappur, u1a. TrlChUL

~Pin~€8§ 552.

N Ramakrishnan Nambidi ,
s/. Chit-an Bhattathir Jpad
Retired. Guard 'AfY,
S.No.14044, "Karthike®,

Ramavéfmaeram, Trichur--680 631.

M/o Late: A Rengeﬁ, Ret;red.

Driver R épecial

S.\o,.F 4367, Sree Rangam,
Punip- Engine Road,
Flavalkat-678 802,

APPLICANTS
...Cohﬁd./-




at

“S7% L8, mannadiar,
qﬁuard ﬁ., S, N.o 15219
“Panikkath - House ©o

: ’a;V.madhavan

JF A RS 23 Ueluchemi Retired;, .
~: . Driver A Speclal : -

"S.No, P 2193 A
Daliath House -
'KuthupaLamba, Edetﬁare .
Palghat, ¢n‘578 -y 1

'3*11 KoMle Kunhimohammed

Te (S/c K.Moideen ubya,
~ .Retired, Guaks. ICY, '
S.Noi 6633, Cherwdath Huuse,
'Kuttamassary, Aluaye«rES 195,

aes. R Narayanan S/; B.Reiaram,
323 Retirsu. Dri;at Gloﬂs
S.NO.PTJ 10505 120,
- Jeevanantham Street .
Poonthurai Raed, ~m"‘e-Z.

- 3555 c, Kumarasamy, 5/0 Chinnappa .

Gouhder Retired,, Orive:r -
'B' 'S NO. P 4206 BQ“O.GO'

Sholap Pruvzu,-uutharra Puram,
Eruded;m .

31ﬁ# T S.Remanolrthy '

Sf¢ T3 K .Sondaragalu
Retired., Driver iat Speclal
S.Ne.P 3540, 15, Sundaram '
Street Erode-2

-~ A.Abdul Jaffar o
315. S/e Abdul Keder Retived,,
Driver, Geods, § No UV 44,

235 Kalyanasundaram Street,
Erede- 638 goz2,

S kngamuthu

316."5/QAU Sitne Naicker

/w-:',é/ah S O No.411 D,

filuay> A P 0.,

.,/fr:rad"'% ’
fECRL N

_gf;{ V. SeIVareg, S/e Velleirm,

-3&z;k Retl§f0¢4¥0rl er ‘A"

Moglapglgyan/P.0., Erode.

.nengode, ralgh'at - e7e 506,

ﬁetired.,, S

S

- 91.Nos. 300 to 311 are
alelL?ntS in Ga“. 54/93

\\#Ssﬂﬂc*a;, Silgl P 3542, Telephone Nagar,

]

‘wr. BPPLICANTS
’. Ccntd /%

—



318L 5/n knuman

319. Retired,,

; [x] é2 s
K.Chinnapaiysn,
Retired,,
Shunter 'B‘,
S.No.F 7458, 76, L.G.G.5.
Colony, U.D.C.'étreet;
¥ollampalayam, Ermde,

!J-M.Krishnan S/o Munueamy,
éhuntar,

i S.Ne,10072, PTJ, c.Nz,413 L,

. Railuay Colony, Erodz,

R.Thiagar=ajan,

320. S/» Ramaswamy, Retired.,

Guard 'A' $,N0,14332,
Thangapattalaikarar cale,
Popnthurei Road,

Erede,
899, R.Chinnaiyan, L $1.Nw.312 to 321 are
S/8 krumigsm, Retived., ecplicants in O.k.No.55/93

‘ Driver ‘At S,Np, ® "it6
: Ne,331 A, Railuay Cclerv,
! Ercde,

- . 4 k - -
P.Subramanian, S/c ®.Prlsni,

322. Retired Gusrd 'A',

Staff No.7448, 112.
Vinayger Ksil Siresef,
Sastri Nager, Erede-£38 0302,

S.Kannimuthu,

3. S/o Subbs Thevar, Retirad.

Guard 'A' §,No.16060,
Sundaremmal Illam, 11/8
KIII, Nanjappa Laynut,

Sulur, Coimbatere-641 402,

R.Ahganna Fillai,

|
o
3??0 S/e Rangaswamy Pillai,

{
{
|

Retired., Guard,

S.Ne. 152717, 20 Nertn Chinpe
Mariamman Koil Street,’
Karungalpalayem, Erode-3,
Perryar District,

V.Mari, S/e Venkstesar,

»325‘ Retired Guard, S.NO.12563’

2

5.

No.,III, "Thera Illam®,
Kurikaranpelayam,
Mulapelayam Pest,

Erode=2, Periysr District.

V.l.akshmanan, $/¢ S. Yaciveliu,

Retired Guard., S5.Nuw,13756.

Bharathipalayam Street,

‘Kurikeran palayam, '

Mulapalayam Fost, Erode-2, -

y~ Periyar District. «e» APPLICANTS,
’ : ...Contd.’/'




—

327.

328, -

329,
330,
i 3;1:
332,

333,

e~ EaRba T e mw e — - R e - EE,
d L T e—— RO e L P — P A,

V.K.Shunmughasundaram,

§/0 k.S.Keruppanasamy,
Retired., Special grede Cuard,
S.Na,3/T 35, 194 E, |
Railwsy Colony, Near Railuay
Calony Post Office, Erode,
Vchunni Nair,

S/u K.Raman Nair,

.Retired., Assistaat Cuard.

S./No0.1902, Contchery Streaw,
E-ode. - .

R.Lakshmenan, S$/¢ Famaszay,
Retired 'A! épecinl Guara,
S.Ne.7218, D,No,1$3,

Sestri Nugar, Sadayampclezyen
Road, Erede., - Z, ‘
V.Suwamyeppah, -

S/0 G.Visuvasam, Retired,,

Guard, S.Ne. 14107, -

5 Karuppanaswamy Koil Tii Strceew,
Surampstti Road, trode-638 CUY,
Periyar District,

R.Veeraraghsvan,

S/o V,Rema Jyer, Retired

Guard, $.Nc.1523%, Fo.9,
Tayumanavar Street, _
Pundurei Read, Erode-538 002,

‘K,Ramalingam, ' §1.Nu,322 to 332 are

S/O V.Kandasamy, Retiredcy

; applicants in 0.R.56/93,
Oriver 'A', S.Ne, PTJ 10052, PP AR /

Door Ne.16, East Pettakerr,
- Street, Erede-638 002,

G.R.Samuel Rezj,
* §/o G.Ni.Anandham Pillei,
Retired, Driver 'A' Special,
-§3Ne. P 2836, 23 A,
Panchayat Union Street,
Manthepe, Podanur,
Coimbatere-23.

7

) ha, Petirgdo,
Recial, -
168 Main Raeac,
Tahilnzdu.
- it .
SYo Naniasgppe

ed,, Oriver 'Rt',
/11 Arthi Iliam,
ad, Pedanur-23, .

e : ‘ «eo APPLICANTS,

“.}Contd./‘ ‘
B ]

/
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oo 44 L.

S,Velusuwamy Pillei,
53 / ‘o4R, bankaraTin?am Pillei,
6« Retired Driver '8Y & Nu.6437.
.D, Ne, 360, SeIVapuram,
'North Perur, Main Read,
Coimbatnre—641 p26.

K.Rangasuwamy,

S/c Kuppusuamy Naldu
Retired,, Briver, Al :
.SPEClaﬁ., S.N..p 46& P
D.Ne,24, Main Raad,
Podanur-23, Tamil Nedu,

337.

- K,Ahemed Sheriff,

338. _S/o A.Keder Batchs, Re'Jrnd..
D-iver !'A!' Speciel, '
S.Na,P 4341, Main Ruad,
deanUr—ZS Tamil Nzdu,

Nanjappa Naidu, =~ §1.Ne.333 to 339 are

339‘5 gé:igzgkg:§3::aTg Naidu, - °rplican*s in 0.& 57/53
" S,Ne, F 2438, Badan 3 Kovil . | »

Street, deaﬂUI—LWA
Tamil ‘Nadu.

K. Polaniaoka.,
- '5/. "Kuruppanna Goundsr,
© 340, Retired., Bndwsr-'At,
- §,N, ® 4333, Na, iR,
Vilanga%tu:, Kedachanallur,
Erude - 10, - _

M,Palaniappen,
341, S/- Marappa Geunde,
*.- Retired,, 1 Fireman '8!,
SsNa, P 4382, A
Uellaikattur,
Kedachensllur P.0.,
Thiruchengedu Taluk.

: M,Chelleppan, ‘
742 S/G Marappa Gounder, ' 5

" “* Retired, Shunter, . AR
S, No.9454, ‘Alampalayan, . . I
Palllpalayam, Erode 6.

A. Palanlappan, ‘
S/u ‘Athathappa G-Uﬂder,
, Retlred., Bhdwter, i
S.Ne,,P:7465, V..Jﬁd A,
Velankatsor, “ ™ : s
Kadachenallu:L, Erode 10. ’.‘ . ‘AppLICQNTS.

i N

-....Contd. /-
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345, -

347,

348,

349,

V*/} T oewions. B

344,

P, Gurusamy, B ' g
15/r Palaniappe Gounder,%
Retired, Drives %!
‘S.No. P 7160, NogJ108,
L.G.G.S.Coleany,.
,Krllampalayam, £réde~2,

R,Kumarasemy,

S/o Ramasamy Gounder,._
Retired., Shunter Loco,
S.No.P 6315, :
1Cov1ndanbalayam,
Rlampalayam P.0.

Vla., Erode.

G Samuel Durai Samy,

S/n Gnanadurai,

Retired., Driver 'A',

Spl, S.No, P 3107, 32

Upstair 4th Crcse Roacy
Paramasivapuram,-Lalqudi—521»682.

'} Sengodan,

S/n Velappa Gounder,
Retired,, 5hunter/luco,
S,No, F 3510, Vilankattur,
D.Me,54, Pulapalayam P.0.,
Kadachanur (Vi‘lage)

C Nachlmuthu -

$/o Chﬂlleopa Gounder,
Retired,, Shunter,

S.No.P 4384, Pnclapa1av~m Faat;
Kadachanallur, Pallpaleyam,.
Erode-6.

T.S.Alimoideen : B S1.No.340 to 349 are

5/0 T. §m3h1r¢uéd1n ' applloants in U»A 53A95,
" ‘Retired., Driver '5'

" Spl., S.No. P 3260,

47, T.J.Shir?uddin_Street,
. Sestri Nagar,

Neer Railuay Celony, o :
.:Erode-z.‘ : , , ; | -

'akutty'Nalr;

> Pyanan Nalr,
ép;f.'&uréﬁc;\ iver
N 5 ﬂo. P 2% Fuehoalaya.
1 -é\‘ , .\No 7/5 \ECollege foac,
HEE Rdr“hat,) 678 CO1.
%\'6 -
Lo TN, Manade an, .
jsﬂh \&[owﬂ/ﬁ Arayana Iyer

% Guard 'a° Spl.,

o7 10472, Ne.%1/780,
Vidya Slngle Streei,s g
O1d Kalpatgv PO, R B
Kalpathy, alghet - R APPLIC“NTS
X \ Contd./
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359,
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352,

355,

356,

357,

358,

3604

:C Chathu, S/o ﬁppqgi
”Retirod., Driver
. S.noy P 52817,

Kurungad House,
Maruthe. Toed, Pelghat.

F Krlshnan,
.5/0 A.Arumughan, Retired.,

Driver 'B', S.No. P 9449,
Chungath House, Kevilpad
P.0v, Palghat-17.,

F Sukumrersn Nr’.’.a.l"
;S/o p.Sankarsa %eﬁo|,

Retired., Fsst., Geszd,
S.No.15394, Pslakkott Houss,

L Thenur_v1a. Porli,
s Péﬁghat—S?B 616.

P.Govindan,

. 8/0 P. Serkara Menon,

Retired,, Guard *B*,

S.No 2024, 5r¢va;%an,

H,Neo .M, 6/33 Indire Nagar,

.Kallepully,lpalohat-‘

R, Narayanan,

8/a V.Raman, Retired.,
Driver 'Y, S,Ne. P SB47,
Chendriks Nllayam,
Korathodi,

. Keduk“ankunnan,
) Palghat-678 005.

N, Uelukutty,

S/e Narayanaswamy‘

Retired,, Oriver 'a', N
S.Ne,PTJ 10113, :
fmbalaparambu, :

Near Madrassa,
Kavilpad,*Palghat—17.

T.Velayudhan,

.5/0 Theethy, Retired.,
" Guard!'C', S.Ne, 16223,

Devi Badan, Pottakulem,
Kav1lpad p.0O., Palghat‘

,V Uisuanauhan,

5/o Kubhnaa, Retired.,

- Loco ‘Shunter,

S.No, P 5184,
Vellankad, Kzvilped,
Palghat-17.

V.Vasu, S/o Velayudhan,
Retired., Oriver 'A',
S.Ne, P 3164, Chandrasoudham,

Tannissery, Palghat. _ © eee:
v .

,\,#, e e s _'_‘;':_‘..‘ QSR st hilalni

R

b ooy T

APELICANTS.

R C.ntdo/;



362,

163,

364,

365,

© 366,

367,

i V.NadhaVan, ’ R
57s Velayudhan, -

- Retired., Driver '8',"
8.0, P 9888, Rahendra
Sadanam, felepurem, - -
"lavakkct, Pin 679 002,
Palghat.

T.V.Veleyudhan,
S/o P.Veeran, Recired,,
Guerd 'B', S.No,6895,

" Thurakad House, P.O.

'Perung-ttukurlssi
Palghat.,

V. Siuaraman Neir,
5/0 K.Kesavan Nair,

" Retired,, Guard ‘ﬁ'

S.No.5852, 72/A,
Instrumentatlon Tewn ship -
P.0. Kanjkode hest,
Palqhaf.

§,Veeraraghavan,

$/e' P.Sincaram, Retired,,
Guard 'R', SuNs,1452

H Ne. H-2 Housing Uﬁit
Karamadal Road, -
Mettupalayem, = :
Pin-641 301, Tamil Macu,

M. Narayanan Nair,

‘S/a Thavitta I1er, =
Retired,, Diesel Asst,

- 5,No.P 9444, ;
MUl 1akkara Hnuse,
Fuduppaniyaram P.Jd.,
Palghat-678 733,

KeKeSub=amania Iyer,
"$/e K.S.Kuihne Iyer,
Retired., Guard u!
S.Nn,1849, N..3/126,
L.N.Puram’ Vlllage,
Palghat. ’

P.Balakrishnari,
'S/ 8. Ukkands Marler,

fffﬂa%imed., Mail Guerd,
S’Na ﬁa 67, Hearivas,

/4 “

Kaﬂlekubangare

5¢: r’pamakkad évc 009,

1

‘u

Gifothiah
D206

‘3. xananl
_shahT ﬁHﬁukuttan
.Bkafﬁgqf“Qm ver !

"8, Ns, 20476,
A ¥ House, Nslepuram;

59

“Ur&Gakkol,

. »V//?Ewghat:?p

ane #PPLICANTS
...Contd -

REC S
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R.Paramasiva Menon,

S/s MNRaman Menon

Retired., DOrivar tpl Spl., . _
S.No, © 4684, i
Shivesilam Medathil Housc,
Venpnakkara P.0., " A
Neerani, Palghet-4, il

360,

P,Thankaraj,

3op 5/c §.Pennan, Retired,,
* Driver'A' Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre,

; ?.0.Suramangalam,

. Salem - 636 005,

- Y A,Remakrishnan,

Rl S/o bppu, Retired.,
371 Guard!A' §pl.,

~*  §,No, 6806, _ .
Ramanchenath Hnuse, - y
19/360, West Yakkera,
Palghst - 678 001.

] g;sosaﬁagﬁiShﬂag Naiz, 41,Nc,350 to 372 are
: ¢ - V,Madhavan Nair, a4 be IR :
372, Reired, Driver 'A! Spl. appiicants in O.A,55/93,
S:No. P 6443,
Cherukara Krishne Nivas,
| P.J.Kannadi, Pelghat,
Pin - €78 721,

_ S.5eurirajen,

373, 5/c T.K.Sundararejalu,

' Reti-ed., Driver 'A'
Special, S,No, P 2327,
203/Vinayakarkoil 3treet,
Nadarmedu, Ernde~638 002,

K. Fandurangan,
374, S/0 Me¢Kasthuri Neidu,
| Retired,, Driver 'A' Spl,
S.No.P 2902, 17/4, L
Ammamandapam Rosad, .
Srirangam-620 006, :

. VeG,Vesrasamy, :
275, S/e Govindasamy Pillai Ve,
i Retired, Driver 'A',
: S.Ne. 7 1841, 48/2,
| Subbaigh Street,
Sangliandapuram,
Tiruchki-620 001,

V.5ithan, ' ' >
376, S/o Vaiaderi, Retirea., ‘ "
Driver 'A!', S Ne.M /775,

D.Nc.24, Jeevanda Street, . .

Poondurai Reed, frnde-2, +oo APPLICANTS

' | ,..cgntd,/-




%79,

380,

361,

382,

R Ponglannan,

P DaLan samy, :
$/s°R, AngamuthJ, . .
Ret“re<,, Driver 'A',
S.No. PTJ 10027 .'
Vellelear Street
Municipel Colony Road,

. Erode=4,

N Prokiasamy, -

S/o J.Arulanancam,
Retired., Guarr At
$.No, 6253, 1%,

Kamarejar §treet

Nadar Medu, :
Vinayakar Koil, Erode-A.f

- M.Pengasamy,

8/0 C.Muniza. Retirad.,
Drljer At Sp1.

. S.Ne, PTJ 10449, 2%,

Golden Street, _
Thangavil alias Muni sawy Foad
Dharmanuri-~-636 702,

" KeMunusamy Naidu,

S/s C. Krishnasamy Naidu,

ZRetlred Oriver *C!
AFG. 'B‘ S.Ne, F 6182,

D 5, Kaliyanna Gounder Tntfbam,\

“erundur?i Read, Ercde,

P Danie’i nyara

S/a Paul Pillay, Retlred.,s
Driver 'B', S,Nn,F 6441,
No,.400 B Rallua/ Collny.
ELode.

R.Nanlckam ’
5/c M. Argamuthu Nafcker,

‘Retired,, Driver 'A' Sgl,

S.No. P 2901, 22/2s,
Chinna Nariamman K01l Street
Karungal Falayam, Ersde- B.

NS Shuntex,
NS4, D, N-.3/69

S g7 .Ne. 373 to 383 are

applicants in 0.“ 60/93.,

. v.. APPLICANTS,
...Contd /-

L

|
J



385,

3E6.

388.

oo 50 o

G.Kennien,

S/a Cacindarajelu Naiodu,
Retired,, Criver 'R!
Spl., S.Ne. F 3042,
Ngl.420 K, Reilway Cul=ny,
FErode-2,

R.Rengasamy, ,
S/3 Remasamy, Ratired,
Criver 'C!,

Si.Ne, PTJ 10238,
Kelingarayar P-layem,
Fudur Bheveni Fost,
?ia Erode-638 301,

r
K.Gevindan,

S/o Kandha Gounder, Recirad.,
Driver 'B', S.Ne. © 9473,
INe,102 C Type Reiluey Solor,
l'E‘l"o‘..se-'rl_ .

/G.Narayanasamy,

5/e Goipdarajaly Weldu,

/Retireﬂ., Shuntirg Brivesr,
| §.Nu.PTJ 10503, 3R%.

' Nader "Medi, Prondural flezd,
- Erade-2.

K. Vsredhareajan,

S/a Karuppan, RetireC.,
suard 'A' f.Ne,2127,
Thirumuruoan Street,
9gstri Nager, Ecede.

V.Arjunen,

S/e Venkatachalam, Retired.,

Guard 'A' S,Ne,12438,

38, NMamasivayem Streel,
Kellempalayam, Erode-2.

[ Munisuamy, S/o Muthu,
Retired,, Oriver Speciel,
s.No. P 9389, M/52,
E.V.R.Periyar Nagar,
Erade.

N,Muthusamy,

S/p Ballappa Gounder,
Re:ired, Dziver 'B',
s,No,8085, 1/113
Cdeppalli, Cauvery R.S.
Erode, '

P.Viswanathan,

S/e S.Palenivelu, Retivad.,
Guard 'A', Spl,

S.No.7620, 324 imt,

01d Reiluwey Csluny,
Railuay Coleny Fost,
Ercde-2, ‘

'Y

£

... APPLICANTS.
.c.COht;‘./-
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: - R Venkataeuamy
304, 5/o R Ramakri=hna Naidu,v
Retired,, Driver 'A®
Spl, §,No, P 28%2

126, D Reiluay Celony,
Erode-?

M«Chinnappan,

S/ﬁ Muthusamy Goundsv
Retlred., Shunter,
S.Ns' P 6965,
Odappalli, I dard 37,
Cauvery RS, y EIndma?,

395,

. g/Chennlmalai
: ¢’ Kuppannan, Retiresd,, '
396.  shunter ‘sr, §.ne, P, 3494,
Nethaji otteet - :
Kﬁﬂlem“alayam, Erod.-/

KeS.Abdul Sathar,
S/n A.Khader Sharle‘F,
Retired, DrlUGI 'Rt
S,No, P é?
* Ambedkar Streat
Sastri Nagar, Esnde=2.

397.°

feChinpe Govindan,
398 S/e Muthusamy, Retiired,
* Guard 'A! Spi,,
v S.No.6782, B 4o,
Htus1nq Unit, Sampath Naaa..

Retired., Driver 'A',

S.No., B 1318, 26 B,

Kheder Nahideen Sah;b Street,
Erode-2.

399,

N. RamaSarryé 8/u Nelia Gounder,
h

400, Retired unter,
* S.No, » 4230 No, 1/56
Puduppalayam, Kattur,
Rlampalayam Post, . -

oK Subramaniam, -
‘yyanniah Naidu
peXhy , Dr*ver ‘A° Spi,

R

S s@: bagh, |
%ﬂ 1ﬁﬂ . CHJ 1appa Goeunder,
et;?eﬂ Dviver, tpt,

3 5

Eropde,

H.Kannan, S/c R.A, Hammantha Gounder,

‘nhﬁ$m-h|r.ﬂoad Sukkan Tho*thn,

. o«s APPLICANTS,
e vc.Ptdc/-'
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| P.Palenisppan, :
403, S/o Pongia Gounder,
. Retired., Shunter,
i S5.No.4019, 85, Govindampalayam,
. Rlampalayam P.0., Ercds,

KoNellathambi, ~ 51,N6.384 to 404 are
 5/e U, Kumarasamy, Retired., applicents in 0.k.61/93
404+ Guerd, S.No.1572%,

1/2 Egst Street, AlawnaJA)aﬂ,
Ercde~P. :

P7S.Krishnan,

S/0 Subramania Iyer

405, Retired., Gusrd: ¥ !

‘'S, No, 11723 4/500
Chathapuram P.0., x
Kalpathy, Palg,}"a4 678 0014,

R.Raghavan, S/e C.hppra,
406, Retired,, Driver IC!'

- §,No.4105, Rlangode Hoqau.
Dlavakkot Palghat-678 00%Z.

] dney '3! Mells,

407J é?l He U D.! Meglo,
| Retired,, Driver '3,

! $:Ne.,- PJJ 10361,

i Carevin - R:blnsnn Raad,
Palghat-678 014,

V. Arumughan,

S/o Ayyapoaw, Fetilu-o,
Driver 'B', S.Ne.2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara Pe0.,
Palghat-678 G09,

408,

R. Palaniappan,

S/o Rangaswamy, Retired Guard
_ ‘C' 5 N.¢1791 : ‘

Shaini Nivas House Ne. 36/664/1 | o

Alanglde, Dlavakkot, i

Palghet-678 002, , ' :

=~
[ ]
(V-]

. ———

i P.Krishnankutty, ,
4101 5/0 Cheriathu, Retired,,
~ Guard 'C}, S.No.6093,

PaoinJakkara _Houss,
P.C. A“alur, ‘vie.lakkadi
- 679 3C2.

) K.V:Ramanathan, ' , c b »
411, S/s K.V.Visuanatha Iyer, o R ' : ;
Retired., Guard 'A'm
S,.Ne¢,13502, 2/137,
New Kalpathv P.0., _ .

so .Contd-/‘-
. .




412,

414,

415,

41 6.'

4117,

418,

Me.Krishnan,
S/o MaYandy, Retlred.,
Driver'A' Spl.

S,No, T 1871,

'Sai Nivas! Thekkeperambu
Puduppaniyanam P. O.,
Palghat-ﬁ?B 133,

T«P.Balakrishnan Nalr,
S/o C,Sekharan Nair,
Retlred., Guard 'A?

8,No,10525, Moutkhet Hause,

Mankur1331 PeDe, Viae.

* Markerai, Pelghat~6°8571;

Kom KU nChU s

S/e Nanickan, ‘Retired,,
Driver '8!

See, P 4461

. Kallingal House,

Paruthipulld P.O.
Palghat-678 573.

P Raghauankutty,

$/o U.Pedmanabhen Neit,
Retired,, Oriver &' up]
S.,No, P 6977,

Sarayi, PudUSGery P.0.,
Palghat 678 007

V.K.Pemakriskrzn,

5/0 K.Sankaran Nair

Retired,, Oriver ‘A‘

S,Ne,P 7791 Arupuzhe
Cheruvafhur House, Parli P.0.
Palghat-678 612.

KeP.Krishnan,

S/o Sankaran Neir, Retired,,
Guard 'B', S.No.6766,
Venkatesusra 113 am,

P.0.Pampadi, Via. Tiruv1larala,

Trlchur Distrlct-ﬁ%ﬂ 597, .

K.Vasu, S$/o0 Kunjunny,
Rotired,, Godscbhunter BT,
S,Ne, P 5301 Venkalathodi,
Melepuram, Dlevakkot POy,
Palgha+ 673 002,

House,
b e S.5,Engg.
hat-678 008,

v+ APPLICANTS,
P 'Contdo/"




421,

425,

42¢e,

+s 54 ,,
K.Balakrishnan Nair,

S/¢ T.Govindan Nair, Driver
"B, S.No,P 7469,

- Thekkumcherod P.D.;

Vadakkum Mangalem,
via, ﬂttappalam, Palghat Dist,

P..K.Ramachandran, $/o Kannat:,
Retired.,, Gusrd !A!

SeNo. 7192, Alangod Housa,
Olavaekkot, Palghat-676 067 .

KeBalan, S/o Kannan,
Retired,, Guard 'A‘
3.N2,6121, Sri Naraysnji
Nilayam, Rlangod, '
Olavakkot P.0,, Palghet -
676 002z,

C.Krishnan, $/o Chupra,
Retired Asst, Guard,
S.N0.6333, KalathilHouse

- Alangodé, Olavakkot P.O.,

Palghat-ﬁ?B 002,

R.Krishnan, 2.No, 6767,
Esst, Guard., Ramelan,
Krishna Nivas, Alangod,
DlaVakkDf P.D,, p?lghéta

C.JeCoelho, S/o F,Coelho,
Retirsd,, Guard 'Af! Spi1,
S.NE,14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist,

K«Dhanashu,

S/o KeM.K.Gangaiya, Retired
Driver 'A' S,No,P 6804,
147/R Anthonipuram P.O.
Suramangalam-635 005

Salem,

K.Meyan; S/o0 Kandu,
Retired-, Guard(B),

- 9.No.1218, Kozhangottil House,
P.0.Gandhiseva Saden,

Rthirkad,
Perur, Palghat.,

R.Laxmanan, S/ec E.C.Rengesairy
Naidu, Retired., Shunter
Eiesel, $,No,9514,

No.S, "Keeraikar g Street,
Ercde-1,

S1,No,405 to 427 are
applicants in 0.k.62/93,

APPLICANTS |

}vcontdo/“ .
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429,

430,

431,

432,

433,

434,

435,

L |

g

o
.
Lz

oc'55‘oo

N.Sengoden,

s/o Nenjeppe Gounder,

Retired, Shunter,

Loco, S.No, F 5250,

East Thotflpalayam,

Door No,431, Kadachanur Ulllagﬂ
Palllpalayam—c

V,Perumal I,

s/a Uenkatauamy Naidu,
Retired, Goods Driver,
S,Nu., U 12, D.No,91 C,
Leighbe7aer SuramangaLam
Main Road, éalem—B.

V. Kumarasamy, S/o Velapre
Gounder, Retired, Skurt*v-a
S.,No, P 4433, VO.-19
Alampalgyamlpost Frode-G.

S.Velappan, $/o0 Sengcda .
Gounder, Retired, Shunrax/
Loce, S. Nﬂ.‘Pa?QZ 7/3-%11,
Pullamarathu Houee ,
Gevirdanpalayem, ’
hlampalayam P.C., trode-3,

P.Kolandai Ggunder,

S/o Palani Gounder, Retired
Firemen 8, 5.No.P 5362,
BI;mdndiyoGanBhdlubttesty,
Nedéprmedu, trode-2,

- #,Sengoda -Gounder,
© 5/0 Merimuthu Sounder,

Retired., Firemen b,

S.No.P 5041, Alempa;ayam,

Pudupalayam, Pariakadu,

. Pallipelayam, Erode-6.

‘S.Veredharaje Mudaliar,

5/0 Sundar Mudaliar,
Retired,, Assistant/Diesel,

~ S.No, PTJ 10158, 104/0

Railuvay Colony, Erode-z,

' Séﬁgm%”*

NGounder,
GJR‘nng“:ea Gounder,_

ver :
P 22 B\ No.31c C Typs,

\ jﬁﬁg)
&\ gﬁﬂ SUa ,//5/0 Ramasamy Haidu,
437, ¥> etlred.4\ st. Guard,

© 35, Ragogl s Stwset,

... APPLICANTS
ot'icnntd‘/-




438,

439,

440,

441,

442,

* 0 56 LR

P.N.Balekrishnan Nair,
S/o Ramen Pillal, Retired.,

i Guerd, 9,No,6966,

Mengaleth douse,
Nedungottor, Shoranur,
Pin-679 121. A

K.Narayanan,

8/o K.Unnaman, Retired,,

Driver'A', S,No, 4925,
Karamanna House,
Vadanemkurussi, P.0.,
Vaedanam Kurussi, via..

. Shoranur-1.

443,

M.Chinnan, $/o Raman,
Retired,, Asst, Guard,

S,.No, 7040, Manichithodi House,
Nedungotur, Sherapur-1,

T.Velukutty, S/o T,Nersysnarn,
Retired,, Driver's!',
S,Ne,P 5775, Thuvvakkettil

House, Nédupgnttnor,
Shoranur-1, Falghet Cistrict,

KeV.Gopinethen, S/o Kumaran,
Retired., hsst, Guard,
S.No,15447, Kallozhi Vattathédi
House, Pzruthipra, Shorarnr -

' 679 121,

R,Balaraman, ,

S/o K.Rajamennar Naidu,
Retired., Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.0.,

Erode, : .

Ve hchuthan,

$/o0 Venketaraman, Retired,,
Driver 'A', S,No,8221,
Reilway Crlony, Erade,

CuT.Hewett, S/0 A.M,Heustt,

Retired,, Driver 'Af Speciel,
S.No., P 2942, 278-H-Type,
Railuay Colony, Ernde-

v 636 00z,

M.Chellappan,

S/o Muthusamy Gounder,
Retired, Driver!s!'
S,No.P 5774, 31,
Thiruchengaodu Road,
Pallipalayam, Erode,

S1,No,428 td 442 are
applicants in 0.k.63/93;

«es APPLICANTS,
" .-.Confd./—

¢
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S ¢ D RDZariu, ’
- 447 ‘S/o P.D.Rozartlo,
*  Retired,, Orivar thY
P Special, S.No,P 3029,
30 A, Sastri Nagar,
Erode.

. ., K.Marimuthu,
448, S/o Karuppanna aounders
*  Retired, Driver 'A',
S,Ne, P 5333, N3.36
Kesipalayam,
Annadurai Streat, Erode,

_ K,Palaniappan,
4an, s/o Karuppannan, Retire
o Assistant Guard, S.No.’
9 Sadayan Palayam,RDadi
Sasthri Nagar, Erode,

.,
£55,

.. V,Ramasamy,
450 S/o Velappa Gdurder,
* Retired., Loco Shuntpr
S.No.4919, Palllpalaydm,
Alampalayam,P.O., Enoede,

P.Kandacamy,

451, S$/5 Paramasiva Gounder,
Retireu., . Shuntar,
S.No.P 9405, Nc,.422,
klampalayam, Palllpa]evam,'
Erode.

.. . C. Palanlappan, o
452, S/o Chinnathembi, Retlred.,v»
Shunter, S.No,4379,
East Thollloalayam,
5.P.8.Mi11 Coleny,
Erode, ‘

.+ M.Dakshinemoorthy,

453, $/0 Manickem, Reticed,,
Driver '8!, 'é.do. P 9511,
Kumaramanqalam P.0.
Thuthiputtu Pln.—635 811
Ambur (N A A.Dlst).

, N.Balakrishnan,
454, '3/04WMNarasimhan% Retirec.,
' Pt 5 z .

£19,

South'hvenue,
adras-600 041,

i G, 'uéppoam,
; S \aheret1red.,
Cugtd,

+es RPPLICANTS
e .Contd ./-
¢ .




456,

4570 !

458, |

459,

L ] 58 ..7

P.S. SanjeeVa Rao,

S/o P.N,Sarvothme Rae, :
Retireds, Guard 'R' Speciel,
S.No,12522, 8,30,

Housing Unit, Periyar Nagar,
Erode-638 001,

K,S.kbdul Jebbar,

Since deceased by Legal Repra2sentative,

Smt,Heerajan, 67,
Kovalam Street, Teachers Crluny.
ERODE - 11,

ReNarasimhap,

S/o N.Rengasamy Neidu,
Retired,, Driver ‘k' Sperie!,
S.No, P-6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu,
S/o P.Rengasamy, Ret1xed,,
Guard 'A', S,No,129%&,

- 498, Rgrahara Strset.

Erode~638 GO1,.

KePalaniappan,

S/o Kendappa Gounder,
Retired,, Driver 'S',

S,No, PTJ 10070, Dr.No 10/MS,
KRPD Ro~ad, Karunkaran Medu, -
Palllpa]ayem, Erode-628 GCo,

Fn James Gy !)/J -j Erokiesus: iy Pill= l.

Retired,, Drlver ! Spl,.
S,No. P 2819, B/13, Jeeve Nocerw,

"Rangam Palayam Post,

Erode-638 009,

A, Karuppannan,

S/o0 kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappslli, Palllpelayam,
Erode- 6

N.Sengodan, $/o Nalla Gounder,
Retired,, Shunter, S.No. P 5295,
East Tholliyas Palayam;
Kadachanallur Post,

ErOde‘Go

v

S1.Nos. 443 to 463 ere
qppllcants in 0.R.64/93

... APPLICANTS
‘ T e o.ocontd./-
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P 7 KoKeKrishne Iyer,
464, S/0 K.Krishne Iyer
Retired., Guard/R 5pl,
S,.No.13745, Chembel Villege .
P.0., Ketteyi, Palakked,
Pin 678 572,

Mm.Veemban, _ o

465. S/o M.Nekelan, Retired.,

' Loco Shunter, S.Me,F 5323,
Mullathody House, .
Karianuode,P.0. Kotteyi,
‘Palekkad Distrist,

*  C,Gangadharan Nair,
466, S/o K.Kunhan Nambiar,

' Retired.,bﬁssistaht Guarid,
&.No,1864, Lakshmi Nivas,
P.0.Puthiperlyarenm,
Palghat, Pin-€78 733.

G,Paresuraman;
467,  5/o P,Gopal Pillai,
‘ Retired,, Driver 'B',
1 S.No,P 3067, SSarassathi Nivas®,
| " Reyappan Streat, P-Jd. '
1 ~ Thabhamangalam, Falghat-
H 678 102,

C.Narayanan, 4
-~ 8/o A,Chendu, Retired.,
468, Driver ‘A', S.No.P 7479,
tLeela Nivas'; P.0. '
- Pudupperiyaram,
Palghat-678 733

K,Raghavean,
8/o M.Krishnan,

469. Retired., Driver 'Al
Spl. S.No. P 2400,
Mullarithodi House,
Karimgode, P.0.

(Kottayl, Palghat-67% 572 ).

470, Retired.,

¥llei,

rd’ 5,No 14117,
4’ Lalapet F.Cay
mil Nedu,

471, &

... RPPLICANTS h
\ ...Contd,/~ L e

&




477,

478,

475,

476,

* 0 “ LI

T.ReUnnikrishnen Nambiser,
$/o0 Raman Nsmbier, Retired,,
Guerd 'B'm S.Ne,9791,

. Abhilaesh, Revipuram ,

Kochi-164

K.V.Sarasuathi Amma,

W/o Late K.Balakrishna Menon,
Retired,, Driver,

S.No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknan Neir,
S/o P.K.Sankaran Maiz,
Retired,, 'A' Graces cuesg,

' S.Ne.9685, Krishna Vihar F.0.,

Paruthipulli, Palghat.

A.Marimuthu,

S/e M.Prgsmuthu Naickex,
Retired, 'A' Spl.,

S.No. P 3574, 109,
Dhenalaekshmi illan,
Kumaran Street,

Kavungal Pelayam, Erede-3.

M, Natesan,

S/o Muthusamy Gounder
Retired,, Driver 'Af épl.,
S.Ne, P 4369, P.L. 1612,
I1.C.Police Quarters,
Dhanoandhiri Negswr,
Pondicherry.

G.Kehbdul Sathst,

S/o G.Khader Badshs Sshib,
Retired Guerd 'A' Spl,
&,Ne, 11786, 17 Syed
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/sChinnakesavan, Retired,,
Driver '#! S,No, J/M 1297,
176, Mandeps Veethi,
Erode-1.

M, Ibrehim Khan,

S/o E, Mohamed Khan,
Retir=d,, Driver 'A',
S.Ne. P 3028, L 245,

Shamshed Manzil, Pereer Neger,

Erede-1.,

S1.No.464 to 474 - ere
srolicante in O.k.65/93.

... RPPLICANTS
a0 contdo /"
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480, L, Narudappan, :
/o Lz Pshmanan, Retired
_'Dlesel Shunter; S.No,V. 85
93, Thiru V. K.étreet,
_Kollampelayam, Erode-2,

481, G.David, /o D,Gabriel, .
' Retired., Oriver 'A! grade, 4
S.No, P 2249, 223,
Sastﬁrl Nagar, Sadayen
. Palayam Rosd, Ercde-2,

482, C. bubronanlen,
S/o [ CninnEppeng
Retired., Guerd 'h'
Spl.,, S.No, 12327, Plot 31,
16th Rvehue, Band Nagaw,
-Ambathur, Madras-600C 033,

483, C,Arokiasany,
5/0 P.Chinneppan, Feti rud.,
Drivar 'A' S,Ne. P 2710
D.No.,77, New Street,
Erode-1, .

484, K,Palaniappan,
: S/e Kandeppa Counder,
. Retired,, Driver '
S.Nn. P 7882, |
Alave Gouncer Kadu,
Manienur, Salem-10.

485, C, .Rengasamy, -

5/0 R.Chinnasamy \a¢J_,
Retired., Driver *‘A' Spl,
S.No, P 2831, 32,
.Ghousethcttam, Udumalpet,
Pin-642 126,

486, S.Abdul Kareem,
3/0 Shaik Jsmaludeen,
Retired,, Driver 'B' Spl.
S,No, P 2825 30 Burrah
Sahlle,S reet Mount Road,

M

RSWnCovinthéJ \u,

440 43 ’% mY Naidu,
! _Retirfedy, e 1At Spl.,
| 25, No. fP54 ) f North Strect,
'*éu'hlrub : ,) Kumbzkoram,

2 ).
Bl oqj%%gl
"R . o B

b/o p—< Anthonysam
Retired,, Driver 'BY,

S.No. P 3105, D.No. 6

Sasthri Nagar, Pillayar'Koil
\// Street, Erocde.

1; 61 c‘i} :

- 81,No.,475 to 487 are
appllcants in 0.4.66/93.

.re APPLICANTS
e .antdo -



495,

4890

491,

492,

e 62 [

Karnemal,
W/ ' ake K.Singodan

~ Retired., Driver 'Ag'Spl.

5.No, P 6826,

Maligai Netesen Stores,
Nadar Medu, Poonthurai Road,
Erode,

A,Zayalakshmi,

W, 0 Late P.Angamuthu,
Retired., Drives 'R',
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.Ahilandsm,

W/o Late T,.Govindan, Retired.,
Driver 'A!' Spl,, S.Mo.F 4EL5,
No,74, Vandikaranthotiam,
Kollampalayam, Evcoe-2.

R.Jaya, W/o Late V.
Ramalin?am, Retired.,
Driver 'R' Spl.,

- S.Ne. P 3789, EO 2E%

493,

494,

496.

W/ Erode, . . | oo

'H! Type, Railuay Colony,

Eroded

Dhanalakshmi,

W/o Lete S5.K.Siuvsprakeser,
Retired., Driver 'R',

Spl. S.No,P 2895,

ED 352 B, Railway Colony P.C.,
Erode.

Parvathi Sekthivel, :
W/o Late M, Sekthivel, Retired.,
Diesel Assistant,

S.No. J/M 648, 422 H

Railway Colony, Erode,

Nallammal,

W/o Late C.Tholasisppan,
Retired,, Driver 'C',
S.No., P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K,Lakshmi, '

/e Late K.Raja, Retired.,
Driver ‘Ct!, S.MNo., V 223,
212 F Reilway Cclony, ..

APPL ICANTS.
. .Contd./-
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497, Sampoornam,
: @ W/o Late P~ Arumugham,
g : ~ . Retired,, Driver 'At,
" Spl.,Sse, J/M 818,
-ED 194 D, Reiluay Colony,
Erode.

498, S.Geeja Bai
. W/o “ate M, Eanesan,
Driver 'A' Spl.
. S.No. P 2894, D Na.16,
-Lenin Street Chorsh Nem_,
"Reilwasy Colony P.O.,

Erode,
499, Pappa, %1, Mo, 468 to 499 are
T e Late K.Kvishnan applicents in 0.A,67/93,

Retired., Criver 'u‘,
S,No, P 7945,
_Mooppanar Street.‘
01d Suremangalem,
Salem-635 005,

500, P MeArokiasemy, -

S/o R.Muthu, Retired.,
: : Driver 'a1 § Fl.,
| S.No, P 1718, No. 752,

k| 5th Main, 8tﬁ Frnss,_
M.C.Layout, Vijayaneger,
? Bangalnre—aﬂ.
|

501, N.Merappa Dasary,
S/o Narzvene Dasary
:lnetlred., Driver" 'B‘,
. SiNo,P 8083, V3/48,
Peria Vaﬁagampatti
Vie., Danishpet R, .
Omaiur T.K., Salem Distrlct.

s

502, Pushpavalld, :
‘W/o Late V. R, Ve]uapmv Retired.,
' Diesel Essistant, :
S.No, 3/M 1242, B.No. .64,
Vavooce Street
Kollampalayam, "Erade- 24

503,
/i

504, W@R.%@ﬁgﬁi e )

Sﬁb\K gﬁyJ<DR tired,

Cuetd VEENSELLY S.No. 15212,

1/90‘SEEgg=¢%olony,

New Fairlands, v )

\/ Salem-636 016. : . : ae e AaPLICANTS
' e : cnoCOntd /"-




Hovasspr e ree

B e T

505,
i S/e N.Arumenatha Naidu,

- Re*ired.,, apl. Gradse Guard

- S.No.14310, Kandampeathy Pnut,
' Salem-636 005,

506,

s e

o 64 ..
R,Krishneswamy Neidu,

P K.Sulechans,
U/o KeleParamesuwsran,

" Retired., Driver 'C',

507,

508.

S,No.P 4800 ED 397 B
Rallway Co]ony P.0.,
Erode-2,

Pek.Raman,
5/- A.Peththorana ly
Retired,, Guard '8!
S.Ne.15243, DhsnalaksnmL “1lem,
Upstairs, Near Templp

| Subramania Nager, Selem-5

Ke«5.George,

S/o X, Slmpson, qetklpd.,
Passenger Guard,
S.No,13413, Piot No.az,
douse Ne,157 A,

Thiruvakavs rdanur.

509,

Salem~676 005,

R Venkateﬂuaram,

_5/0 N.Ramamirthem, Retired,

Guard ’A' S.No, 15853,
5/437, Awmﬂdhkr“ Nagar,

_Jaglr Rmmapalayam P.O,,

512.

513.

%

Salem—~-

C.Fongia Gownder,

/o Chinnappa Gownder,
Retired., Lecc Shunter,
S.\s, P 4374 Perie Mottur,
Jagir Ammapalayam P.0.,
Salem-2,

K.S.Somasundaranm,

5/c K.K.Subha Rathinam Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Uinayakar Koil 3rd Sireet,
Moolapaslayem, Erode-2,

Julis, V/o Late S.Baggyasamy,
Retired, Driver Ty Spl..
S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore,

Ka Kandasamx S/o Karuppannar,
Retired,, Pssistant Guard,

S.No.161€3, Ocsikinethuputhur,
Ramadevam P+0., Ramadevan \iiilage,
via,Kandanpalaysm, Nemakkal Taluk,
Seglem District.

. APPLICANTS
..o.CODtd./—'




515.

516,

517.

518.

519,

520,

514,

nbo' 65 »

S,Kosalal Chandra,
U/o T.5.8uaminathean (laue,,
Retired,, Guard 'A‘ Splg,
S, No. 7619 ED 353 k,
Railuay Colony P. 0.,
Erode-2,
P.hlamelu, o
U/o Late M. Falaniappan,
'Retired,, Driver 'A'
Spl. S.No,P 2893, B 18,

Jeeva’ Nggcr, Renoampe'avar
Erode-J,

C.V,Narayanan,

$/o0 C.V. Krishnan, Retired.,
Guard 'A!' S,No.3283,

Mythri, South BaZar,
Payyannur.

Smt. R.K.Parvathi,

/o Late K.S.Ran ase:\,
Retired., Guerd Hp1
S.No. EA’ 14 24, Elayo Streat
Subramanla Nagar, Salem.

V. Regupathy,
s/c S, Uaiiravel Retlred.,
Driver Spl., 0.4,

Kannan Nagar, V.0. C. Naogr
Post, Thsngavur—613 0o7.

R.Mahabookkhan,

3/0 A.Rehimankhan, Retire<.,
Driver 'A' Spl,,

$,No,P 3053, No.B82,

Ranganagar, Suramangalam,
Salem-5,

M.Chinnu, S/o M.Mechery,

Retired., Driver 'A!,

S.No, P 2815, D.No.2¢&,
.6th Dharma Nagar,
Suremangalam, Salem-5,

s/o Khade &= oﬁféLen, Retired.,
‘Driver 'A', S,No,.P 2715,

32 Nehru Street, 01d
Suramangalam, Sglem-6%5 I15,

hl.No,500 to 517 are
spplicents in O.R. 68/93

<. .APPLICAKTS
o J:O‘ntd:/"

Lo

.

|
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524,

525,

'526.

527.

528, -

529,!

530

|
: s 65 4.
M.Ramasamy,

/6 Munusemy Retired.,
Shunter(Loco), SNe.PTI 10196,
D.No,122, Peryer Street. 0ld
Swramangalam, Salem-3,

KJPelani, 5/0 Kolendai,
Retlredq, Leco Shunter,
S.iNo,P 5256, 5/89 . v

Rnna Nagar, Jagir ﬂmmaoaleyam
pmoo, Salem-636 307 '

K.Govindasamy,

S/o0 Kandasamy Naicker,
Retired,, Loco Skurnter,
tgt, 5,No.P 9477,

D N-.21 Dharmanagar
3rd Street, Salem-5.

|

K.Ramakrishnan, S/c P.Kuppail,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lakshumi Illam, Jagi*
ﬁmmapalayam P.0., Salem=T,

IM Rnnamalai, $/0 B Muthu,
‘Retired,, Driver 'R!

,b No. P 5192, R.No A4,
:Pariya® Street Uld
!Suramangalam. Salem-5.

" Periannan 9.,

'S/o Srceraryan, Retirec.,
First Fireman, S.No.P 7454,
15, Marifamman Stroéi

Solam Pallam, Salem-5.

P.Subramani,
5/0 Peleni Gounder, Ret*red.,

Lonaﬁhunter tgt,
- S;No, P 7455, Pillar Street,

Solampallam, ’Salem-S.

M.Arumugem, S/ Marappa Gounder,
Retired,, $hunter 'g',
S.No. P 8078, A/65 Keel Street,

Ariyagoundar Patti,
Suremengalam P.0., Salen-5.

M.Chellakannu,

531, /0 Munusamy, Retirecd.,

Loco Shunter 'B!,

S,No,P 7946, B 39 back of
the Ram Theatre,
Suramangalam,

Saglem-5,

v

L

APPLICANTS
'.,,Contd./—
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533,

534,

535,

536,

537.

538,

7ﬂP Jaganathan,

$/c R.D. Ponniya, Retired

 Driver 'A', $.Nn,5551,

D.No,50, Nuniappan Strect
Kluhipaleyam P.0.,
Salem-S. ‘

A,Perumal,
S/o B. Hanumaw Retired.
Loco Shunter ‘B'
S.Ne. P 8079, 131 A,
Rai;uéy}Colony, 3la@
Salem-5,

R.Ammssi,

‘S/o Ko Raman, Retirzd,,

Driver 'A' Spl,

S.No, PTJ 10057, . No,BY,
AR Masque Street,

01d Suremangelam, Saler
Pin-636 COS,

V.Kandasuamy,

S/c Vellaiya Gounder,
Retived., hsstt, Luard.
S.MNo.7246, Thirumagal.3trsst,
D.No,133, Bedinaickan Patil, .
Salem-5. ' .

Yesoda,

W/e Lace T.5 .Sririvsser,
Retired,, Oriver 'A! bpl.
S.No, P 1846, 10 Nehru Street.
£1d Suramangaiam, Saicm-3,

Janaki Vhailammal, |
W/o Late A ArJunan, Retlred.,

-~ Driver 'B', 5,No.P 3080,

4/248 A, Bharathi Nagar,
Jagir Ammapalayam P.0.,
Salem-2,

P.VePachamuthu,

S/o P.Velusamy, Rctired.
Guard 'A!' Spl., S, No.1223,
386, Sakthy Vinayagar Koil-
-~ Street, Peonthurai Road,

: Er;de—Z

3, 36, :
, ARlagapuram,

il A

asary, Retired.,
Pl-, S

IInd Cross Street,
3 Iv1pakkam, Ambsthoor,.

Madras-53.
A\ .

BT

NO. p \JDSL’ ‘

3i . Ne,518 to 537 are
applicants in O.%.
No.69/93,

ves QPPLICANTS
- e..Contd / ‘




547,

543, |

544,

545,

546, .

548,

v

X Gﬁfyc

R.Thirumalel, .
Renresented by Lokanayaki
as Guardian,

S/o R.Rengasamy Naidu
Retired., Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalaem, Worivar,
Tiruchy-620 003, -

M.Anthony,

S/s L.Mathalaimuthu
Retired., Driver 'A‘,
Spl. S.No.3030, Nu 510,
Netaji Road, Marapalam,

Erode-2,
Savarinayagan &, - 21,M0,538 to 543 are applicants
8/0 Aroklem, Retired., in 0.A.Nu,70/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marianathapuram,
Dindigel-€,

V,Achuthan Nair,
S/e-P,Narayenan Nair,
Retired Guerd 'A‘ Speciel,
S.No,7628, 5/1584 fAnugrsh!,
Rsokepurem, Lalrw@t-673 Co1,

T.Kunhirzman,

S/e Narayenan Nambiar,
Retired., Guard 'B!,
S,Ne. 6302, "Kuttiyil House,
P.0.Meladi-673 522,

M.Viswanathan,

§/o K.Belakrishnan Nair,
Retired,, Guard 'A! Spl.
S,No.15164, H.No,1/4599,
"Aswath{"™ East Nadakavu,
Calicut-6. :

T.P.Padmanabhan Nair,
S/o T.V.Appu Nair, Retired.,

Guard 'AT, S,No,.1937,

Usha Mandir, P.0.Mankavu,
Calicut-673 007,

K.Krishnankutty Nair,

S/o0 Unnichathan Nair,
Retired,, Guard '8!,
S,Ne,1502, Vadakkeyil Housas,
PeOe MeIsEKunnemangalam,
Calicut.

... APPLICANTS
.urcontd./-
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V. Ragﬁevan Nair,
549 S,'t Gzvinden Nair,

. Retired., Brekesmen,
S,Nc,3024, Ragheve Nives,
Chiramangelam, P.0.Neduvs,
Perappenangedi, Malebar.

U.KsBheskaran,
/0 U.K. Velu, Recired.
55n, Guerd 'R' Spl,, S. No.VDZ’,
: Urpekendy House, P.C.Tanur
‘5/6 302,

KeCubmyindey Nair, -
551, S/e .C.,Raman Nair, Retirec.,

Driver tgt, 8§, N|.718b,

Edevath House

P. O.Thalekdlathur,

Calicut - 673 317,

K. Fhendukutty,
552, S/o .\.Cne;(kué Recired,,

Rest,Cuard Ne,161L,
' KoyimaxanL) Heuse,
Pu0Elathur, FeJiLuﬁ- Y]

972 Auc.

. T.Subremanian,
5573 5/0 P.Mumden, Ketired,
¢ Guard TR' S, Ne, GP 688

Menicwkam hous e, ‘rest,
Near Weter Tenk,. N :
P.0O.Puthlyere, TGIiL;tw tt,

673 C04,

KeKe ParamBSUeran Nalr,
- 554, 5/0 P. K. Esuaren Na’r,
Retirea,, Brakesmen,
S.Nn,.14606, Kulaengsce,
P.0. Lakkidi Pelghat.

A g/Achuﬁgag Nei o S1,No,544 to 555 are
\ - S/e N,Koudan Neir, , applicants in 0.h.71/93,
555, Retired,, Guerd '.', /
S.Nc. V 144, Srezvelsan,
Merrrena P « D., Pe_ghet -
67' 613.

<z Ggﬁé@&ﬁmf

< ¢ ‘Jﬁq”Late\é?fal-mrn Recired.,

3 F remen, 5‘ o, P r81°

z Reead,

w .

\O *ﬁ'@rﬁ“? N;n Feed .

_ Erodefgag&_,a ! ... APPLICANTS,

kN S Z o8 «..Contd. /5. APPLICAKTS
Aé\,:G p\ . X ,

...Contdo/-
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557,

563,.

564

-

s 70 e
* K.htheppen,
S/o Kelleppe Gounder,
Retired, Shunter 'B!,
S.No.P 9453, D,No,110
Arupnu Meles nesr,
pelpess Rosd, '
Peondurei Road,
£ ode~2,

.M,Zulekhebd,
W/e Lete S.K.Sy=d Anamece,
Retired,, Driver 'B!,
S,No.PTJ 10125, 1,288,
Meriyer Nager, Houainp Urid,
Erode-636 0U1,

S,ARrunacinalem,

5/o A Subie Pillei
Retired,, Guard ‘A‘,

Spl. S,No,.8995, D N:,77,

New Street Lens,
Tr.chirepelly, ¥.C,-600 002,

N.P.Vadivclu,

S/e Pennuseny, Reti.ed,,
Driver *B', S,Nc,V/%7 _
Nctchipeleyem, L.Puthur(P.0;
Erede-638 002,

- C,Dasupethy,
S/o T,Chinnesamy Desiker,
Retired., Guard 'A!,
S.No.12152, 73, Kosemada Strezt,
* Tiruvennemelei +.J.,
Tirdvennamelei, NJ.A.District,
Pin-606 601.

M.HsAbdulrahimen,

S/~ Mahammed Husssin,
Retired,, Driver ‘'A!',
S,No,P 2294, Mannarkulam,
Neer Indien Overseas Benk,
Tiruchireppelly-620 020,

KeNatchimuthu,

S/o Keruppan, Retired.,
Kssistent Guard,

S.No,7118, Perlasamy House,
Palamzpuram, Five Reod,
Karur, Tiruchy Dist.

VN.V.anlrej,
S/o0 M.Vedheanseyejem,
Guerd 'B', (Retired),
S5.No.13856, Arul Illam,
147, Cauvery Negsr,
Kulitelei, Tiruchy-335104,
Q/

v.. RPPLICAKTS

...Contd./—
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° K/N .Devanathar,
N S§/o P.Meenakshisunderem
°65.  Retired., Guerd 'A! Spl.,
S.Ne, 10438, No.222,

Lenin Street, Ralluay Cclony
p.O.,VErOdG—Z.

S.John
566 S/o A, éuamlnatha Pillei,
* Retired,, Guard Spl.,
S.No.14326, No.25,
S5th Cross, Paramasivapu:am,
Lalgudi, Trichy District
pin—621 6q10

-~ V,Srinivasen,
567 $/o R.Venkaterame Iye:.
e Retired Guarc 'A' Spi,
3.No.9456, No,18,"
Dr.Rmbedkar °0ad
Bhuvanesuari Nag?r,
Caimbatore,

: VeMarimuthu, _
568, . S/o Venkattacnslem T.,
Retired., 2river 'r!,
SoNCop 9459’ Kaliikadu,
Omelur Pest, Salem District.

E.Periasamy, $/o0 Ellappan,
S,No.7545, Rvinashi,
Coimbeatore District.

K.Ragothame Rad,

570, 5/0 K.Kuppu Rao, Retired,,
Guerd 'AR', S,.No0,10694,
Plet NO.BG Flat Nec.83,
Kalyan Neger, Sanjiva Neddy
Neger P.0., Hyderabed-500 038,

Kele Mohan
571. S/o0 P.K. Uaretﬁara?alu
. - Retired,, Driver PA! épl
S,No.PTJ 10372, 19/8B,
Mariemmankoil étreet,
=Smign, Pin-636 005.

/4 -gé.raj,"

/8 g nickamn, Retlxe‘,,
I < At sistent,
giEt g?;agg"nko*l St xﬂet
i 2 SXC em% e b’

19 k\'zmﬁa M)’Zf |

NN R Mgﬁia mal,

Eﬂyvc' S.No.16321, 46,

M“”* nna Street, 01d Suramangalam,
Salem-5,

v

\5739»\h/¥ e P,Murugesan, Retircd.,

'$1,No,556 to 570 are
applicants in 0.5.72/93.

. ... APPLICANTS.

';..Jntdl/—
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K%H.Rahima,
W,'s Late C.Nagasundsran,
Retived Diesel Assistant

S No.3/M 497, 30, Nehru Street,
' 01d Saramangelam, Salem-5.

Krishnammel,
W/e Laté Konthan,

Retired',.&ssistanf Guerd,
$.No.6058, O,No,5, Mejee’h

Street, 0ld Suramengalen,
SalemQS.

Ceteerene,

W/o Late D.K.Poter
Retired,, Driver ‘B!,
Speciel, S.No.P 1796,
130 5 knthonispuram,
Suramangalam, Salem.

' N,Gepalasamy,

S/e HNarsyapasemy Raju,
Retired,, Guard,
S.No,1300&, HIG 338 F
Hnusing Unit, knna MNager,
Trichy-620 018, '

N. Kuppen,

S/c Narayana Naiker,
Retired,, Firemen,
S.No.r 2425, -%/162,
Sivethpuram P.0., =
Salem, rFin.636 3C7.

®5vindemmal

W/o Late K¢hrumugam,
Retired.,, II Firemen,
S.No, PTJ 17449,
ARmmapeleyam, Salem.

Narayee Rmmal,
W/o Late R.Thangamutnu,

Retired,, Driver 'B' Grade,

S.No, P 9437, 60 Z, 33H,

S.K.C.Read, Erode-638 CO09.

Kousalyea,

W/o Late C,Ponnusemy,
Retired,, CGuard 'A',
Spl. 5.No.,15313, 30,

LIC Nagar, Meslepelavam Fele,

Erode~2.,
v

S1.Ne,571 to 579 are
applicants in 0.h¢73/93

... KPPLICANTS,
-«q.ﬁoﬂtd-/—
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t

L4 0730 *

E Ramen $/o E.Sami
Retired Driver 'C‘

SBZf S.No, P 4242 Edath ottathil

House P.0O, Kadallnui Nagaram,
Malappuram District,
Pin-676 312, Kerala.

K.Reman,: S/a Chandu,

583, Retired,, First Fircman,
S.No. P 7147, Vakeeri
eethel House, F.0-
Palath, (via)KaPkodi.
Pin - 67 3 611.

Mre,B.8arojini, y/g Lat: {i, KiBladriechelam,

584 23 Middle Street,

£1d Nidamengelanm ' ' Sl.No,SSQ tg 584 are
Nidemangalam PO, applicants in 0.A.74/93,

L.Vasudevan Nair,

-sSSS. 3/- N.Gopalan Nalx Retited,

. Gpard 'A', S,Nn, 7319
“SOhhaleyam R C’ Statien
-Master, Vaniyamhalam r. H‘,
Malepuram Distrist,

Pin - 679 339

M Kutty Nalu
586 S/O L?te m.R.dankaran,
° Retired,, Driver,
. 9,No, 5707, Nadathil House,
Eram”*l’ld‘.m \cc_/aa no
Frakkinar, Kozhikode
Pin < ¥83 078 (S+pr Nn:4%"3"

M. Schuthan Nair,

. 58%, S/- M.Krishpnan Nair,

Retired., Guerd 'A'
Kariyatkuni House,

Narakode, P.O.Keezhariyuor,
Kozhikode - 673 324,

KeNeSankunni Menon, S1.No.585 to 588 are

.- 5A8, S/c V.,Madhava Menon‘ o applicants in 0.k.75/93,

Retired,, Driver

S,Np. 6966, Rohini Ulhar
baldsChettipedd, Fin-676 ’19
adi, Malapurem
District,

Retired.,
FirEinSn 'RY, S.Na.P 8177,
FedaPrEL Y ;{?er, -

Ohriyalluy,
doutg ‘vvee APPLICANTS.
.~‘0- .Contdo/-
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:
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{
590 ;}<U/o Lete B.N.Thenian. L il gogseg/gSSQO are epplicanta
SR ‘Retired,, Loco Shunter, n-AeFe ¢«
S,Ne,P 8183, , . '
’ 'ﬁdhikarimanamal House
[ P,0.hriyallur = 673 3%4.~

C.K.Velayudhan,

| Retired., Shunter/cHTs
~Puzhithottu Parembl, -
Ezst of Cemethari Roed

Cochin - ﬂa.

|
|
|
f
R . Kumaran. | 1. Np.s &
| Retired., Driver, ‘ . 1k OD. 2;/93592 are applicants
I Southern Railuey, - T : _

' Puzhekkel House, A S ey
Mudeppalore, (Via) : R
Alathure, Palgﬁat b1 strict.

Ratired et GraiB/JJ"Ld/hid

|
|
.
j, M. Nose
; Methel College, ' L.

&
-

| Memmeth Vayel :
i Pattathanem,_ﬁuilon. )

V,Rrjunan,
Retira‘., Driver 'B'/QLN.

594, - Karmaleyer,
Pattathenam, Quilon.

- P.Mercita -  §1.N0,593 to 595 are
N/o Late Shri Dominic Sebastian, 0,h
Sg%t' Retired,, Driver ‘A’ /UL applicants in 78/53
|~ Pathan Parambe,
: Near Transpnrt Office,
Quiloneg .

L N KeGanesan
59§° S/. MoNe Kriéhnemoorthy
i 29, Ramanujem Street,
Kall:kuzhi, Trichy-2C,
l Retirsd Guard/Special Grefs,
; Southern Railuay.
|
I

] M.M.S Thangepre asam,
507, S/o Michel, 2 k/4-B
e First Street,_

] "Annal Nager Nalligaipuram‘ T T

f Trichy=1., ﬁetlred Driver 'A! . . .
Grede, Southern Rsailuay. o

. kil Uincant, _ g
s59p, - 5/0 Eeo J.F!mbruse, ) B ’ o . N .
27, Ponnthottum, e
Kemp s Town, Trichy A e T
- Retired Guard/Speciel h Srede, ' : L
Southern Railuay. T eee RPPLICANTS,
V . i . : ...Ccntd / . [




569,

600.

601,

602,

603,

604,

V,Subramanian

$/0 E,Venkatraman,

21, Thondaman Colony,.
Metar Factory Road,
K.K.Nagar Post,
Trichy=-21, Retlred
Passenger Guard,
J.Reiluay,

S,kntony,

S/o Sovrimuthu Pillai,

41, Malliyapuram, v

Maln Read, Trichy-1.
Retired,, Shunter 'B' C:ade,
Southern Railuay.

R.Gopalan,

5/o D Ranachandrar;

125, Mariemmar Koil Stireet,
Penmalalpauty, Goldan Roc«,'
Trichy-4. Retired,

Passenger Guard, Scuthern
RaianYo

l.KeSrinivasan,

3/0 T.V.Krishnasemy, --
131, East Chittrs Streeb,
5rirangam p.0., Trichy,
Retireo Guatd/Speciel
Grgde, Southern Reilway.

R ﬁiagarsamy,

5/0 Rengesamy Naidu,
328/8 Railway Colony,
Trlchy-ZU Retired Laeco
Shunter 'B Grade,
Southern Railuay
(Trichy Division).

M, Issae Chelllah

570 S.Manuel (late),
Retived 'A' Girede CGuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanegar,*T;ichy—1,

S.M. K331m

vS/o Sheik Masthan,

Retired Oriverv,
ubhexn Railuey.

ﬁ@ndaéé% 5/0 kaga Vll;alq
%ﬁﬁGenefki Bazaar Strest,

\zngﬁéhﬁﬁf?aos Trlchy—17

Retlrgﬁ’Df&ver B Giaus,-
ﬁ8 J.lU?Yc

... APPLICANTS
««.Contd, /-



- 607,

o b e L Aol b

(*; ¥

L} 76 e
E, Abdul Razak ‘ '
S/o Mohamed Esuff, E - o ' -
55, Moolakollel Street, N ' : _ o , §
Tennur Poet, Trichy-17, L S
| Retired Shunter/e Grede, o T
[ Southern RalanY-
;‘I.Innasimuthu,.
| S/o Inresimuthu,

o Kalkothanur Villege,
Purothavkudi Post-621 3%¢
Ildnga Kuchi, Trichy Qietziszt

 Retired Orivey/ B firate,
Seuthern Railiay.

- 3. Ruben Gregory,

.. 60%, | S/o D.T.,A.Sundaran Pli*&_.
- S/A ConV°nt Ryad,
Contonﬂment Trichv-4 .
Retired . Guard/SpecJal Grede,
Southern Ralluav.

: M.Kareem Baig,
610, /0 V.Runveer Beig,

*’| Npi13, Pensioner Stiset,
KuJapet Trichy=1,
Retired Guerd,A Grade,
Southern Rajluay.

D Antnnlsamy :

611 vS/o S.Doraisani Pi]lpi.

| “7-B, 1lst Street,
D-raisamipltkm;

Ttichy-1, Retired Oriver,
B Grade, Southern Reiluay.

i Te R.Ethirajan
612, 5/- Thiruvengadathan
: , 53, North Chithre Streeb,
Srirangam, Trichy=-g,
B Retired Passenger Guerd,
S, Southern Railuay,

S Ke A.RaghaVasimhan,

. R13, »3/0 C.Ananthacharier,

: I South Deyi Street,
Ranganagar Srlrangam,
Trichy-6, Retired Guard/ R,

R Grade, Southern Reiluay. S , LTy

-7 .. | S Murugesan,
614.| S/o K.Subremenian, :
- Plot No.S5, Thaimanavar Strest,
. lyyappa Nager, Trichv-21, N .
Retired Passengsr Gucro L
Seuthern Railuay, e APPLILANTS.
L . ' '...Contd /"'




B R.UiSuanathah, o
‘ " 8/8 N.R.Radhekrishnan,
615, 5.6, Sastha Street,

. ‘hv Baleji'Nives, Ayyeppe Nagar,
[ i Trichy-21., Retired Guard/
- ‘Specias Grade, Southern

i Railuway, :

Gersld Eduerd Rodriques,
61F. S/e Gereld tduard, ‘
‘ 24/A Ardhi Bhaquen Streect,
Tendral Nager, .
K.K.Nader Fost;
Trichy--21,

- .. R,Rengasamy,
617, S/o Ramesamy Kavander,
-~ 62, Railuay Celeny, .
Bells Ground,
- Trichy-1., Retired,
Shunter B Grade,
Seuthern Railwsay,

~ P,Raman, 5/n Pitchsi,
619, 118, Psris Melgupsrai,
Trichy-1, Retired.,
_ Eireman/A Grade,
i  Southsrn Reiluay.
- B.8ethuraman,
6« S/o Gopalsamy Naidu,

" Crauford Reilusy Calony,
Trichy-20, Retired :
Driver/k Grade, Southerp’
Railuay.

S,Thangeraj,
S/e.M,Sebastian,

5/24, Thirunagar,
Pepmalei, Trichy-4.
Retired, Shunter/B Graoe,
Southern Railuay.

620, .

.~ D,Devadoss Alfred,
€241,  S/o A.P.Devasirvatham Pillei,
- 137, Muthureja Street, -
" Mudelisr Chatram, Trichy-1.

‘i"ﬁgggﬂﬁﬁm Railway.
ZX \DSaialV)
VAR f”"""t\ b
F - L s - l§ .', ?
}‘Zg: ?Zggpsa}nj\ié‘e 1 NE‘ idu, .
§{£~( ;ggA/1,yf:_namani Culiny,
g%ﬁ( [Gtaicamygufan, Trichv-1,

e bres Driver, Southern

... APPLICANTS
.0 .Contd./-




- §.Krishnan,

|

B i

Te 78 (Y

- S/o T.E.Serangapeni Neidu,

61 D"ngrvethl Amman Koil Street,

. Srirangem, Trichy-6,

Reti~ed Guard/k Special Grade,
Southern Reilway,

T.V.Naganathan,

136, North Chithirsil’
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R Special Grade,
Scuthern Reiluay,

R.Narayanasamg, ‘
187, Chitrai Street,
Srirangam, Trichy-6
Retired Guard/B Grade,
Southern Railuway.

KeN.Subramanian,

Nerth Chithirel Str-eet,
Srirangam, Trichy-€
Retired Cuand/A Gtade,
Scuthern Railuay. '

.L.M.Ranganathan,

S/o T.Lschumanan;

71, Kandi Street,’

Srirangam, irichy-6

Retired Guerd/B Grad?x

Snuthern Railuay.

S.R.Yamunachari,

S/e T.REngasuamg Thathacnalies,
t

63, Uest Uttra Street,

" Srirangem, Trichy-6,

'Rétiredeuard/A grade,

Sonthern Railuay.

S,Veerappan,

S/o G.Soundarara Pillsi,
143, Main Road,
Sangiliendapuram,

Trichy-1. Retired Driver/

A Special, Southern Railuay.

A.M.Jeseph, s/o A.Amﬁrose,

_ No,18, Pottakara Street,

"'Palakkarai, Trichy-1.

Retired Guard/A
Scuthern Railuay,

S.h.Adaikalasamy,

'8/o0 S,krul Pillsai,

26, Sekkadi Street,
Palakkarai, Trichy-1,
Retired Guard/B, " '
Sputhern Railuey,

e L
bt v S R T P v KBTS

... MAPPLICANTS.
ocoCUhtdo/‘
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632,

633,
634,

6;33'.’

638,

~ i af
‘&
[
e
J’\ ‘(‘3 { = “
Y &\ : i
‘ \ G 4 ‘.‘\

soutred

K.R.Se!varéngam;

No.48, Palayaksyvil Street,
Palakkarsi, Trichy ‘
Retired Special Greds Gaxd,
Southern‘Railuay.

C.Antunyeamy,

S/e P.S.Chinnish Udayar,
15, Sugadoss Mandy Street,
Baéu Road, Trichy-2,

k.Syed Jaffer,

3/e Syed Ahomad,

6, North Suankars Strect,
Near Babir Ragd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V,Periyasamy,

8/0 G.Veithialinganm,

32, Kazapettal Lire,
Bazaer Street,
Trichy-ﬂ,,ﬁetirejlﬁuardf
R, Southern Railuay,

V.Rlagirisuamy,

S/o N.S.Vseraswemy Naid,
8, Dcctor Issac Lane,
Sangiliandeguram,
Trichy-1, Retirsc Gocos
Guard, Southern Railway,

S,Abdul Subhan,

5/o Shaik Bakjze, .
38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.Ammer Basha,

S/e Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
R., Southern Railuay,

55/50&.Durairaju Chettiar,

155 R8japettal Main Road
. Retired Guard/i,
Railuay.

’?ém Lo+h,

Ko DOlG”)’,

urt House Road,

didemy” Toll Gate :
BE7ehy-20, Retired Driver/
» Southern Reiluay,

e e o

s b

‘o0« o APPLUICANTS .. ..

«ee .J‘ﬁtdo/“
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s 8. 0

-~ A,Ramu,
641 S/o Appavu,Karukachi, ,

1t 69, Neu Street, . , , »
8lkakedsi, Contonement, -
Trichy-1, Retired Driver,/
B, Southern Railuay

| R.Kaliamoerthy,
642, 5/0 K.Remasamy, 1,

Z Kannagl Street,
Subramainianuram,
Trichy-20,, Retired
Shunting Driver,
Southern Railusgy,

M,Deraisamy

643.  s§/g V.Narutéamuthu,

23-C, krna Nagar,

“ Subramsniapiram,
Trichy-20., Retzrsd
Driver/@, Southern Reiluey,

o R.Mazharul Hag,
644‘»0' ' S/O S,.%hcul Razek, 24,
Syeda Mohamed Rouwtker Streci,
Beemenagar, Ttichy-1,,
Retired Guard-A, Southern
Railuey.

‘ A.knthony Louis,
645, 9/w C,Arckiesami Pillal,
3 91, Keele Pedayachi Street,
Near Cda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuway,

«~ . PaVenkatesan
646" /o C.Perumel Naidy,

j 65, Highways Cclony,
subremaniapuram, Trichy-20,
Retired Driver/A Spi,
Southern Railuay.

L K.Meenakshisundaram, \ _ A
647,  S/o M.Kumerasamy Pillai, ‘ 2 : ;
| S5i, Annamalai Street,

: Erode, Retired Guard-A,
Southern Railuay,

! P.ARrputham, S/8 A,.Peter,
648 47-8, knnen Iilem,
®  Pzad Nagar,
Suramangalam Post
Salem-3, Retired 6river/
B, Southern Reiluay +se RPPLICANTS
E/ . wC__O ntd - ,/"‘




K.Periasamy,

/e E .Kolandan, 23,
vac Street, ‘
Kollampalayam, .
Erede-638 002,
Periyar District,
Retired Guard/#k,
Southern Railuay.

649,

vV, Palanisamy,
S/o N.Velu Paknadi, .
650, 16/92- G, Nanjundepurenm Ruad,
. Podanu;, CoimLatorc Cistrict,
Retired Guand/R ¢il,
Southern Railuay,

R.Venkatachalam,

651 S/- K.Ramasamy “dayar.

° 117—A|, 01d Pagnur,
Ramjee Nagar Post,
Trichy-8 Retirec Shuntor-
Briver, Scutherr Raiiusay,

S'Sowsalmary,

- 8/0 G,Saverimuthu

652, ) .

5/218, Muthukulam Villegs, -
N.Ke ttupattl Post,
Via. Ramies NageL :
Trlcby-,. Retired Urives/
B, Southern Reiluvay,

.. A3, Ramanathan
653. "3-R, pSChalBDDs Mudali S+r°=t
Kumbakenam, Thanjavur District
Retired Guard/A, Southern
Ralluay(

_ Kabbdul Wahh,
- 8/0 Khader Shau Routher
654, 32, Periyar 3treet,
Subramanlapuram, :
Trichy-20, Retired uhuntpr/
B, Seuthern Railuay,

: 5 ‘Cepalan, .

! :urlnivasan,
r;"“*‘Ekgluay Quarters,
612 001,,

Rd , Southern

iiagﬂn,f

zgﬁl Lagas dmufhu
?ﬁ%%g% 'fys s

pediurichl,

BE Bistrict, Retired
Fireman/8, Southern
RBlluay.

ce s APPLICANTS
. o.c C' ntd /




659

" Trichy-3, Retired
~Fireman/&,

. Centwal Bazat, Tennur Post,

- R,Vairaperumnal,

B, Scuthern Rallway.
P, Padmanathen,

21/3, Poonnaiye Cclany,

Railuay.

6as.  9/c K.Somasundarai ©iilai.

e 82 oo

A,Jacannathan, ) ’ ' , S
5,/s A.Prakiyam, 11/4, '
Savariarkoil Street,

Woraiyir Post,

Seuthern Railuey.,

S,Abdul Kereem Sehib, |
S/w Sheik Ahmed, 73, o -

Trichy-17; Retired.,
Specinl Ditees /R
Snuthern Railuey.

R,Seundararajulu,

S/o G,Rajemannar MNaidu,

25, General 3azzar Stiecy, .
Tennur Post, Tricay-i7 '
Retired Guavdy/hk 3peciel,
Ssuthern Railwav,

S/o Ramasamy Piliai,
28, Krjishpapurarr, .
middle Street, Tharanei.r, - _ o
Thanjavur Roed, Trichy-8, ‘ '
Retires Driver/C, |
Scuthern Railuay. '

M.&ivasubramanian,

- §/o S.Menickam Pitlai,

House Ne.20/C-1,
knna Nagar,

" Subramaniapuram,

Trichy-20, Retired Shunter/

S,/o K.Parthasarathi,

Devaraya Nager,
Trichy-21, Retired Mail
Guard/k.Spl. Southern,

S,Md,Mahboob Alil Khan,
¢/o k Sher Ali Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passengex Guars;
‘Southern Reiluay.

$.Dekshinamoorthy,

17, E.B.%olony, Khajemelal, _

Trichy—ZSi Retired Guard/A : ’ _

Scuthern Railuey. . :  eee APPLICANTS
. i . ..'Eo,ntd"/,—




v

[ V Krishnamurthy,

665. $/n C. Venugopel Raju,
14, Kumaran Street,
Melakalkandarkottal
Trichy-11, Retired
GUard/A éoUthern'Railuey.

R.Amalenathan,

S$/o Reyappa BAsariyar,

70, Krishnamoorthy Nagar,
Meter Factory Road, :
Trichy-21., Retired drive v/
R, Southern Reiluav,

666,

T.K, «Rajagopalen,

- 8/0 T.V.Krishnasamy Iycngar
667, 2, First Street, Kallu! uct;.'
' Illupur Road, TrlChy—QG
Retired Paespngav Guard,

Southern Railuey.

K.Karumbairam, ' S0,

Nu,596 to 668 are

668 3/0 S, Kumbalingam >illei, 9py]1canus on 0.k.79/93,

46-B, Ramakrishna Negar,
KalTUkuzhl, Trichy-2G,
Retired Driver, SCbthPLn
Ralluaj.

"G VuppUSam/ L
660 5/o Govinda Asary):

*  6/R, Samynathanp Street;
Nelakalkandhar<ottal Pust,
Trichy-11,., Rezired DrJVPv/
A Scuthern Ra luay.

T U Arunachalan ' ‘
S/o TohVenkatss halam Pillat,

670, 56-h, Mudalier Ztreet,

Uurwvur Fost, i;lchy-Z.,
Retired Guard/}
< Southern Rallua/

R,Krishnasamy, = .
671. $/o B,Ramassmy iyyangar,
3, Srlnlvasa Pizlai Street,
Near Satyanaraysha Temple,
Weet Mambalam, Madras - 600 533
reﬁ\Eassenge~ Guard

' x;éutﬁﬁr%’ Vailuay,
/ Y

taiten
&

f QT.Rameééwyw@>bfer,
IS *5/0 Thiruma aiﬁ\alckei
”i:(No 96, ‘First Gt-eet, :
Uadugapattleai_agp
= Shthanur,jTrlhr u+st~¢cv.,
\\Rb¢ired Eireman. cythern

‘&\ 1\1\3187 g)

572

... RPPLICANTS.
«vsContd./-
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S/o K.Thangameera Mohideen,
B.249, B.H.Et,L, Touwnship,
Ranipet-632 406, Nerth Azcot
Distrizt, Retired Shunter,
Southern Reilway,

‘N.KrishnaSamy,

5/w Narayenasamy Pillai,

27/3; Sakthi Vinayaoar Strrer,
Crauford, Trichy-12.
Retired Driver/A, Seuthsrn

Ra ilU.EYc

G.Amirthalingam,

S/0 M.Ganapathy,

Periyar Strect,
Kelakalkandsrkcttai,
Trichy-11,, Retirad Oriver/A,

~Scuthern Railuay,

-S.Andreu, 5/c 3. Samized,

Guru Illem, 3rd Street,

-EJE.Colaony, Maherajopuran,
‘Viliupuram, Seuth Aroot

District,, Retived "assenaer

| Driver, Soutkern Railway,

[ F8
T.Rergasamy, v
S/ 3,Thangavelu Psari,
25, Syndaram Pillai Thottan,
Edamaléi;atti'ﬂuthur,v :
Trich/-12,, Retired Shuntes,
South&:n,Reiluay, : ‘

W.Gpvindaraju, :

8/0 Mutrukrishina Neidu,
‘Nathersa:alliVasal,

Samyaar "hoppu, House No. 37,
Trichy-8, Retired Shunter,
Southern Railuay,

- R.kbdul Raraman, .
-8/0 G.hkbduy: Kareem,

6/B, Jalla. Pakkiri Street,

- Meduraei Rozd, Trichy-8,

Retired Dr:ver/Special Gradé,
Southern Ralluay, :

K.Rafagonal, ,
S/ovE.Krishnasamy Na idu,
91,,SINCQ,3010ny,

- Edaralaipatti POthur.

Sundaram Pilla! Throttam,
Trichy-12, Fetiredq Shuster,
Scuther: Ra:lway, '

«voe APPLICANTS.
¢oeContd, /-
onte./



681,

682,

683,

688,

egﬁf

7

“£ T} %
ﬂﬁ ett§ Streeﬁc
\

oo B85 ,,
G vKuppusamy Nalcker,
s/o M. Gengathara Naicker,
69, Illengao Street,
Pinmalaipatty, Trichy=-4
Retired Shunter/B
Southern Ré&iluay.

C Andi S,o Chlrnalycn,
N, Kuttappattu,

Ramjee Nagar Post,
Rmbedkar Nagar, .rlchy—l
‘Retired Shunter, ¥
Southern Railuay,

A.M.Skill, S/o0 E,3viil,
124, Crauford Colony,
Crauford Trichy-12,,
Retired éhunier,
Southern Railuay;

S,Abdul Kareem, -

S/o Sheik Ibrahirm,

SQ/Pd, S¢ngarathropu,
Trichy—l Retirec Shwnter
Driver,/B, SoutHe n Ruiiuvey,

J.Issac, S/ R,12 epu:P diey,
- 36, RaghaVachary Street,
Semblam Post, Perasbur,
Madres-605 011, Retiied
DTiver/Spl. Scuthern Ral]doy.

"R, Gopalakrlshnan,b

S/O S,Rathakrishy .c!?, 273,
Sethurams ‘Pillai Zolony,
Tr1chy-20 Retires Shunter, .
Southern Ralluey.

N, Jayaraman, :
S/c NeKsL.Naresa Ayyar,

92-0, Narasimme Rchary Coleny, |
Nanjikottai Road, Thanjavur --

613 00l,, Retired FPass: ClLard,

*N@oap T yna-611 C1;
w&etlred Grdmek? Spd.

\(ét @ﬂﬁell%fay.

N
0 Bafy o A
S/0% ya Mudelisaz,
321, Vandiyar Colony,
Thillal Neyar, Velar Read,
Thanjavur, Retired Gunrd/A

V/Southern Railuay.'

*.. APPLICANTS.
++Contd, /-



€390,

691,

692,

653,

694,

655,

637,

e 86 oob

A.VelaKutham,
$/6 R,Annamelsl,

12/V1 2364, Pookkara -
- Vastha New Street,

Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,

o Remasamy. Konar,
Nenin Nagar,
Udayamarthandapuram Pcsi,
- 614 706, Thiruthureiponaai,
Taluk, Retired SGuszrd/C,
Southern Railuay.,

R.Gopulekrishran,

S/a K,Ramanujam Naidu,

Plot No,19, kbreham Fandither
Nagar, Via., Sivaji Nzsar,
Thanjavur - 1,, Retired
Driver/A, Southern Pailuay.

P.Srinivasan, '
S/o Pscheiyappa Mudaliyer,
112, B/4, fudaliyar Streat,
Mudaliyar Chethiranm,
Trichy-1, Retired Guaerd/A,
Southern Railuay, ‘

G, Kalysnasundaram,

§/0 M.Gcuindasand Pilvs!,
Mooppanar Street,
bmmanpetei,- Vedigpuzam Pcay,
Pipn.- 613 20S, Thanjavur
District, Retired Guard/A,
Southern Railuay,.

KeSanniyasi, -

S/o Kesava Padeyachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,

Southern Railuay.

&

KeSankaranarayanan, -

$/o V.Lngshethan,

C.99/R, North East Extension,

7th Cross, Thillzi Nagar,
Trichy-18, Retired Guard/Spl,
Scuthern Rdiluayv,

S.Periyasamy, S/o Sangili,

Docr No,59/9, Mudsliyar
‘Chetram, Muneeswarsn Koil

Street, Tiichy-1., Retired
Driver, Southern Railuay,

A

e oo RPPLICANTS

:o ....‘Ct)ntd./—



638,

699,

700,

702,

oo AT 4,

K.Nendagopel, " -

S/o \.Krishr.asamy,

43, Brindaven Strest,
Indirs Nagar, LIC Colony,
Trichy-21,, Oriver/®,.Spi,
Retired, Scuthern Railuay,

ToR .BalaSUbramanian,

S/o Rathinam, 168,
North Street, :
Tiruvaiyaru 613 20¢
Retired Dr yer/#
Southern Railuay,

S;Nasthan, ,
S/0 R, Bsbu Sahib, ;

-Retired Passenger Oriver,
Southern Railuay,

Meenkara Street, Ternur,
Trichy=-17,

P.Gourisundaxam, .

S/o S.Periésamy,~105-ﬂ,
Manickapuram Nacu "Street,
Melapuaur, Trichy-1,,
Retired Guerd/A,

Southern Raiiway,

B

T(Ramachérdran,“.,

§/o M,Thangaveld, 5, .

. Bharsthv Dasan Stree{;

Kilperumpakkefi; - ~*©.% . .
Viilupurem =<' 605 ‘602, .
Retired Driver/B, '

Southern Railuay: e

F:Ganesan,

-SloFPaCkri.TﬁeQér; >

2/257, Teluk Office Road,
Yhiruthuraipoondi 614 713,
Retired Driver A, :

RET

y 1T  9’171
Retired Driver/Spl,,
§0uthern.RailQay.

;\‘/ i )

- .

.7 - o r
i .

[ 2

-~

e APPLICANTS

' .Con'td../'-
¢ .



906,

707,
708,'

709,

710,

7114

7134 .

714

VSbUthSrn Railuway., ..

712,

v, Uelu,

»S/o Vaiyapuri,

frathiyur, Iniyanur 'Road,
House No,33, Trichy-9,
Retired Shunter,

"Southern- Relluay.

S S Narlmuthu,
' S/. M. Singara Padayachl,

278/¢, Railuay Coldny,
kallukuzhi Trichy-20,
Retired ahunter,
Southern Railuay.

PyMamundy, '
5/0 Palanlyandl, 47 -A,
Mudukkupatti,

~Yudukottai Read, ‘
Ratlred Shun.tL,

Trichy-20
Scuthern éalluSYo

T. IHDBSImUthU,'
5/0 S.Thomas, 13,
West Mariyanathapuran,

Dindigul, QeterO.vh”' teT;
o

-k, Seaver imuthy,
,jS/o Arulappanﬂ 9/5,

N N.Caianv 6t

"ruqs,

Trichy=-20, Retived Shurder,

‘Southern Ralany.'

3 Nuthusamy,

:8/o0 B,Thansrikavander, 31,
“P¥B,S.Colany; Pudukottei

-R&ad, Trichy-20, Retired

Shunter, Southern Railuay,

-8, Palanlyandi .
_S/o Sataiyan, 31/3
‘Palahiyandavar K01l Street, .

~'Ifinamkolathur, - Trichy District.

'Retlred ‘Shunter, Southern
' C ‘p-_ ) Relluay..

Ke N.Arumugham
S/o Kuthian a11a= Wa]ayen41,
4/93, ‘Palaniyandsver Koil
-Street, “Innemkolathur,
.Trichy. ‘Retired Shuntmt,
fSouthern Palluay.‘

v

_S Kandaaam‘

&0 Subbaraja Cevander
‘Kadechansllur Posg,

42 -East Thottipelayan,
'Erode -8, ;Retired Shunting

V/Drlver, Southern Reiluay,

0:0'. Bke ’O:Q . .

&
s

o900

APPLICANTS

Contd,/~



17,

78,

1.

+489,,

V.Thiagsrejen
S/0 Venke tachp lam,
136. ROM OSOCQlony,
- Nanjeekottal Roed,
Trichy - 6, Retired Draver/:
k,8pecial, Southern Reiluay,

#4GeRouse, S/0 Semuel Rouse,

35, Kenadi Street, . '
Subremeniepuram, :
Trichy - J0,Retired Shunter,
Southern Reiluny,

ReVePonnaiyan,

$/0 R,Vedivelu, 14-F,

Szint kntony's Lhurch ion:,
Nagepattinam = 517 00
Retired Driver/A,

Southern Railuey,

NeRajamanickam,

$/0 Nereyenesemy Pillei,
18, Nethaji Street, -
Kamere japurem,
Rajakilpakkam Past,
Madres - 600 073
Retired Driver,
Sobitharii Reiluzy,

By Acdvecete Shri K.Sugha Rin)
57/90,416/90, 320/92, 298/52

81 ,Nos, 669 to 718 ere
applicants in O,f, 80/93

’ in 0.F.Nos, 395 to 403/91’
and 377/92,

By kdvocete Shri ReBheskeren in Ouk.Nos. 44/93 to 76/93,

By huvodcete Shri FeShivenm i

By kdvocete Shri Vijeyen vey

Versus

Chairmen,
Reilu®y Board,
Re il Bhaven,
New Delhi. -

Lial 'in OJh.Nos. 77/93 & 78/93,
ar if Usk.Nose 79/93 & 80/93

Respondent = 1 in O.k4Nos,

395 to 403/9¢, 79/93 & 80/93

Resnonient -~ 2 in O+h.Nose 57/90,
416/30,320/92,298/92,377/92 ehd
44 to 76/93.

Reshohdent - 1 1n O0.k.Nos, 57/90,
415/90,320/92,298/92,377/92 and -
44 o 76/93 |

and .Respondent - 4 in O.kJNoss
395 to 403/91,

A.,.-Respondents.

- Contd, /-



S

64

7

W

S ea90..
Union .of Indie - Respondent - 1 in G.ANes
through . the Generel 77/93 end 78/93 (
Mapeger,Southern Reilueys, Respondent - 2 in O.A.Nos.,
Perk ‘own, Madras -3 395 to 403/91,79/93 & 80/93.,

Respondent - 3 in. 0.Fk.Nos,
57/93,416/90,320/92,298/92,
377/92 and 44/93 'to 76/93.

The Chief Personnel Officer,Respondent - 2 in 0.h.Nos,
Southern Railuay, - - .77/93 and 78/93
Park” Town, Medras - 3 o

Divisional Railuey Resnondent - 3 in 0.k Nos.
Maneger,Socthern Reilueys, 39% tu 403791, -
Mysore., © Rhspocdent - 4 in O.kJNos,

‘ ' , : £7/97,416/90,320/92,298/92

and 377/92 ~

Senior Pivisicnel . Respondent - 3 in 0;?;N9;77/93
BaneRRpRlp il icery | S

Palghat ' S
The Divisional Perscnrel Respondznt - 3 in O,A.No, 78/93

-Officer,Southern Reiluay,
Madurei Division,

Madurei., S
The Divisicnel . tezpondent - 4 in O.h.Nos,
Sunevintendent, © 44793 to 76/93 '

Southern Railuzy,
Divisiona) Office,Pelghrt,

“The Division2l Reiluey Ressondent -~ 5 in O.F.Nos, -

fanager, - 320/92,298/32 and 377/92.
Scuthern Reiluay , , ' .
Bengeioure, . «2esse Respondents,

(By kdvocate Shri K.R.D.Kerentt for Shri k.N.Venugopala
Gowda, Rriluwey Advocete for rispondents in all the
epplicetions). . - ' '

[N X J COntd/- B



ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
in exercise of the powers conferred by Section 5[4)[{d] of the
Admmistratlve Tr:.bunals Act, ' 1985 ' after transferrmg the cases’
of the Madras and Ernakulam Benches and clubbmg then w1th the
cases ot the Bangalote Bench. The reason for the -reference is
the conflicting views taken by different. benches, one view having
been taken by the Ernakulam \Behch in its order made in application
K-269/88 dated 20.4.1990 and a contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in 0.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

briefly. the relevant facts as follows:

2. ATAhe applicants in all these cases are employees of the Indiar;
Railways serving in different Divisions as Drivers, Guards, Shun-
ters, etc. who belong to the category called the rnning staff,
The applicants retired from s@iw ‘between 1976 and 4.12.1988.
They have in' these cases prayed for directions to the respondents
"to grant them pension and other retirement benefits by taking
into account running allowanoe not exoeediag 75% of .their pay.
The res_pondents oppose the appllcatlons contendmg that running
ﬁm o lno‘t\ exceedmg 45% of their pay can be taken into acc-

. 't’x 4 . S

w (before 1 4 19%bféaffxd not ex::eedmg 55% of the running allowance.

for those reta.ri;ig after 1.4.1979. To apprec1ate the rival oon-
S/

\bentlons “Jf/,z.é necessary to advert ‘to the relevant provisions

govemmg ‘the applicants oondltlonsof servme in regard to pension

v and other retirement benefits. ¢
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3. In pursuance of the :édamiendati.ons of the Third Pay Commi-
ssion the pay scales of the employees of the Indian Réilways
including those of the running staff were reviséd with effect
from 1.1.1973 by the rules called 'Railway Servants Revision
of Pay Rules, 1973' [hereinafter referred to as the "Revision
of Pay Scale Rules'] made by the President in exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. It is enough to state that there was . considerable
increase in the sﬁbétantive péy of all thé members of the running ‘
staff. So far as the grant and quantum of pension is concerned
the same is regulated by statutoz':'y provisions made under f.he_
proviso to Article 309 of the Constitution. Pension and other
retirement benefits depend. upon the average emoluments that the
retiring employee was drawing before his retii:ement. Statutory‘
rules. govern ‘xx detémlination of avefége emolument for grant
of pension and othér retirement bené‘fits. The relevant statutory
rules that were in force when the revision of pay scale fules
came into force on 1.1.1973 are extracted as follows:

"2544'. [C.S.R. 486] - Emoluments and -Average BEmoluments: The
term 'Bmoluments", used in these Rules, means the - emoluments

which the Officer was receiving immediately before his retirement
and includes:- ‘

[a] Pay other than that drawn in tenure post; '

(b] Personal allowance, which is granted [i] in lieu of

loss of substantive pay in respect of a permanent post other

than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Persoral pay granted in lieu of loss of substantive . pay-
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless otb?rwise -directed

by the President.
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[c] fees or comission if they are the authorized emoluments
of an appointment, and are in addition to pay. 1In. this case
"Emouments" means the. average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive
~appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
~ on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special pay); and

[gl[i]) For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f) above. ) ‘

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of.
items [a] to [f] above drawn during the same pericd.

Note: In.the case of an Officer with a substantive appointment
who' officiates in another appointment or holds a temporary
appointment, "Emoluments' means: '

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or:

[b] the énolun\ents which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. . ‘

2544-A, [C.S.R. 486-A]: Same aé otherwise providéd’in Rule- 2544-B
[C.S.R. 86-B]. . In respect of Officers retiring from service
L.after the lst November, 1959, the term '"emoluments' means

; hél) i’iam
A b] pe.r’sg 1l allowance which is granted in lieu of loss
Traaof) ,:’-'f- tantive pay in respect of a permanent post,
# than a tenure post; ) . .

—~cpecial pay attached to a post other than a tenure -
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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{dif11] For'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B {C.S.R. 486-B] one-half of: ‘

i. the difference between the total emoluments referred to
* in items [a], [b]) and [c] above and the pay actually drawn
~ in higher -officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. persomal allowance other than that referred to in clause
- [b] above; :

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment([s], whether held
in substantive or officiating capacity, provided that ser-.
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2) For the purpose of emoluments for [ordinary) gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items ([a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn .during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above. '

{2] For the purpose of emoluments of {ordinary) gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance -
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [di2;
above drawn during the same period.

Note[1]: If immediately before his retirement or death y an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent fram duty.

; Provided that the amount of gratuity is not .increased on
accaint of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on léave.

Note [2]: In case where a temporary officer who quits service.
after completing three years' service is appointed . substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post’ shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C.S.R.. 486-B}.[1]: ‘If an officer hoiding a permanent
post 1in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time duririg
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for.

any period: beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as 1if he
held in substantive capacity a permanent post on a t1me scale
identical with that of the higher post.

[2] For computing the length of contmous service in respect

of the higher post under clause [1], all kinds of leave all

periods during which an Officer officiated in a- permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer conoerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect oijailway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the "pay'" as defined in Rule 2003[21], whlch the Rallway servant
was rece1v1ng immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
" pay was/would have been drawn continuously for a period of not
less than 22 days. 'Average emoluments' shall mean the average
of the emoluments as defined a‘aove calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tuity Death-cum-retirement gratuity will alsc include the monthly
average of running allowance drawn during the 365 days of running

“ifmediately preceding the date of quitting service limited

R average emoluments the actual amount of the running
y during the month limited to a maximum of 75%
ments as defined above shall also be taken into

éﬁm;,oﬁrL

\788 T ®e emoluments as defined above. For the purpose of-



.on, the Board have decided as under:-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or faoreign
service or suspension. :

Provided that the emoluments shall not’ be increased on acc-
ount of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

[2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544(g) that one of the components that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses ) ’
of /[a] to [f] of the said rules. The expression ‘emoluments'’
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no steps were simultaneously
taken to amend the statutory rules reguiating grant of pension.
N
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
previous - .
allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-

¢
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[i]) Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages 1laid down for various purposes with
reference to the pay of the Rumning Staff in Authorised
Scales of Pay may be allowed to continue,

[ii] Payment of Incentive Bonus:

The paymenf. of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be prowsmnal subject to adjust-
ment: on the basis of final orders."
It is clear fran this order that pending decision to revise the
rules regulating grant of pension, the existing quahtwri of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various -
scales of pay was allowed to contmue. Thus the limit of 75%
prescrlbed by Rule  2544[g}{i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that

were in force on the date of the order, 21.1.1974. The order

dated 21.1.1974 did not, therefore, in any manner affet the Vstatu-

bejefits. Any decision to modify the same would have
m" the relevant statutory rules are amended in

law. But what the Railway Board did was to

...' the statutory rules by an executive order made
on 22.3.1976 bearmg No PC II/75/RA/I paragraphs 1 to,5 of whlch

read as folloz»r :

‘
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’ "“he question of revision of rules regarding treatment of

Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PIOs shall be pay plus
40% of pay.

ii. Pay for the .purpose of Ieave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of runmning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Campensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect fram 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31 3.1976 shall be

treated as final.

4. The above has the sanction of the President.

5. Hindi version of this letter will follows'

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% Were, however

not amended.

4. But as the authorities threatened to givev effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dév Dutt Sharma and other aggrieved persons chall-
enged t;he Railway Board'sorder dated 22.3,1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establi,sknﬁent
Of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directéd to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's‘ letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Bqard's letter dated 21.1.1974, as already
stated, {iq not affect the statutory fights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to amother order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railwéy Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory

- limit of 75% fixed with relation to the ruming allowance by

Rule 2544[g]l.

j/ -r-f in accordance with the judgment of the Principal

4 \V\/

’”\\Slbé;hf'\i}g%No.MO/ 85. During the pendency of the said application

the statutory rule 2544 was amended by the Pre51dent in- exerc1se

v
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of the power conferred by Article 309 of the Oonstitution. By
the said amendment said rule gli] and g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit
of ruhning ailowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A‘.
'B', 'c' and 'D'.

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate

of the Ministry of Railways.
4, Hindi version is attached.

. Sd/-[K.Venkatesan ]
Director, Establishment [PeA]

DA:As above - ' Railway Board.

No.E[P&A]II-86/RS-15 ‘New Delhi, dated 17.12.1987"

"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II A

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:

¥
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gli) "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] “For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC III/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19751].

EXPLA@\TION: The Rule 2544 of Indian Railway Establishment Code,

Volume II [5th reprint] has been modified through administrative
instructions issuved with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Qomrission. The purpose of this amendment is to.give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective eiffect given to these rules will not
adversely effect any employee to whom these rules apply.

5d/-[K.VENKATESAN ]
Director, Establishment [P&A]
Railway Boar

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

- - -

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1302, 1502 and 2544 of Indian Railway
Establishment Code, Volume I % II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 439 R.I amd 407 R.II, enclosed as Annexures 'a', 'B', 'C'
and 'D' respectively.

2.  The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate

¥ Ministry of Railways.

S4d/-[X. VENKATESAHN ]
; Director, Establishment [P&R]
ye Railway Board.

ATI-86/RS/15 " New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.407 R.II

RULE 2544

Sub-Rule g[i] and g[ii] may be substituted by the following:

gli] "For the purpose of calculation of average emoluments:-
: 55% of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981] '

EPLANATION :

The Rule 2544 of Indian Railway Establishment Code, Volume

II [5th reprint] has been modified through administrative instruc-

tions issued with President's approval effective fram 1.4.1979.

These instructions were necessitated by the Government's decision

on the recomnendations of '"Ruming Allowance Committee [1980]".

The purpose of this amendment is to give statutory force to the

administrative instructions with effect from the same date on

| which the instructions were issued. It is certified that retros-

; pective effect given to these rules will not adversely affect
‘ any employez, to whan these rules apply.

Sd/-[ X VENKATESAN ]
Director, Establishment [P&A]
Railway Board."

The amendment to the statutory rules having been effected during

the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
ware given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners,

! have acquired vested rights to receive pension in accordance

with the rules in force on the dates on which they retired and

that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving reﬁrospective
effect to the same. This according to them is unjust, manifestly
unreasonable and arbitrary and thus violative of Article 14 of

[
consisting of

v the Constitution of India. The ‘Ernakulam Bench
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by - their order dated 20.4.1990 allowed the said application,
qua'shed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect. and ;isSued
a consequentiél direction to the respondeﬁts to grant or refix
pension and other retirement» benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988. |
The clear effect of the decision is to declare"/jimvl(;/1 (i:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to

count the ruming allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. tallick and others in 0.A. N0.1572/88 and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Prinéipal Bench of
the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefits in terms of the order of the Railway

Board dated 21.1.1974. That application was opposed by the res-

e

‘N’qgr?es, sherein viz., Union of India repressnted through the
.'; V\If ‘ .
£ 5 (l 1m1an\,‘5§a slvay Board and the General Manager, Northern Railway.
®
e Y=
l'\o (( S su)mnsmg that these respondents did not bring to the
g )

\ ?igt?é‘égf :/;!l;e Principal Bench that the validity of the amendment
y/

' Qr\VJ
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
meﬁt to the extent they gave retrospective effect. On the date
on vhich .the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when ths O0.A. 1\16.1572/88 and other conmnected
cases wera heard and disposec of on 23,10.1991. 211 these appli-
cations were disniissed rep=lling the challenge to the amendment
to the rules. The Principal Rench took the view that the vested
rights of the pensioﬁers vere not éffected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench applications No.251 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-

missed on 28.2.1992. It is surprising that the Union of India

‘which was one of the respondents before the Ahmedabad Bench did

|

not bring to the notice of th2 said Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for ths first time after all these cases were referred
to th= Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Emaknlam Bench.

10‘. It was contended by the learned counsel appearing for the
Union of India and 6ther contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement | of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this connection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBAIAL MANIBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismssed the writ petitions challen--
Qing the validity of cerfain ‘statutory provisions ard directed
the petitioners to appréac‘n the Supreme Court as similar matters
were pending there. It is in these circunstances that the Supreme
xobserved that the course adopted by the High Court was
a*riand that if the High Court thought that the point
appellants was the same as was pending in the Sup-
i ’ ought to have stayed the hearing of the writ peti—‘

#the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the heariﬁg of the case before the High Court should be stayed
awai'ting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present batch of cases
we are ooncerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement b_enefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before tkle Supreme Court fram 24.7.1990
and the' operation of the order of the Emakulam Bench has not
been stayed. Even then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits. Having regard td
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision

of the Supreme Court.

11. On behalf of the applicants it is contended that:we should
-the

dispose of these cases in the light of the decision of/ Ernakulam

Bench whicn has struck down the amendment to Rule 2544 to the

extent retrospective effect has been given affecting the rights

of the applicants. On hehalf of the respondentsg howex)er, it

* is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary view and upheld. the validity of the
amendments we should dismiss these applications following the
said decisions. They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulain Bench when ﬁhe Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
" Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA
 AND ANOTHER v. KAGHUBIR SiNGH AND OTHERS wherein it is observed:
“"we are of the opinion that a éfououncement of law by a
bivision Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
if only the réspondents had fairly placed tne decision of the
Ernakulain Bencn befére the Principal Bench and the Ahuwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now .trying to take advantage
of the failure on their part of:performing their duty of placing

the decision of the Ernakulam Bench when similar cases came

P for‘%con51derat10n before the Principal Bench and Ahiedabad

cisions would have been avoided.

)E)}
We)shd 1 now examine the contention of the respondents
%hat tge»d?dééi of the Principal Bench and the Ahmedabad Bench

)
ALOi;,/// that
Have—tie effect of declarlnu/tne 1mpugned amendiment to the Rules
[
4¥.to, the extent that they give retrqspective effect are valid.

I
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisioné- of .the rules
are valid. The decision of the Ernakulam Bench wnich ;truck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an ofder in personem. The Ernakulam Bench
has neld thatuunder the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

" tive effect. It, however, struck down the amendment of the

- rules to the extent they gave retrospective effect on the ground

that it is arbitrary and violative of Article 14 of the Constitu-

i tion to deprive the pensioners of the rights which vested in

them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

' tution the legal effect is that the impugned amendments were

. void ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported

‘in AIR 1959 SC 648. Once a competent court declares a statutory

provision as void as offending the fundamental rights conferred

by Article 14 of the Constitution that decision binds every

one and not merély the parties to the proceedings. The eifect

of the decision of the Ernakulam Bench is that the amendients

| giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated
that Judgment in Rem is:-
"An adjudication pronounced upon the status of some parti-

cular thing or subject matter, by a tribunal having compe-
tent authority." :

of "Judgment in Rem" is given -at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of %ompetent

A

In Halspury's law of England, 4th Edition, Vol.1l6 the meanihg‘
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Jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
v cular interest in it of a party to the litigation. Apart
1 from the application of the term to persons, it must affect’

' the '"res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on wiuich the Principal Bench and the
Ahmedabad Bench disposed of the applications' before them ‘the
amendment giving retrospective effect to the brule having already
been declared void by the Ergnakuiam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as. void by a court of compe-
tent jurisdictioﬁ. The ordefs of the Principal Bench ,_and‘ the
Ahmedabad Bench diswmissing the applications cannot in the circum-
stances have the effect of putting life into t‘ne. rules which
have'alreédy been declared void by the Ernakulam Bench. Wnen
a statutory provision is declared as void or struck down, the
same can be revived by getting the said decision reversed
by way of review or on appeél to the higher court. Tne only
other way to resurrect sucn a provision is by resorting to appro-
' priate amendment of the Constitution or modifying the statutory

provision as to render it intra vires. The Supreme Court has

HS ¢ P ted unless constitutional sanction is obtained
] ) here%ogﬁ by a constitutional .amendment or an appropriately
§\=ﬁ( ’ﬁ@&mod\ifie@zfrers‘ion of the statute is enacted which accords
. wl‘t-:hjéé\n titutional prescription'. '
DA - - . .

N WA . Ny ‘ - :

N ¢ acaffior-4nd is not disputed that the Ernakulam Bench of the

Tribunal was competent to declare.the impugned statutory provi-
sion void as offending Article 14 of the Constitution. The

. . . . e
ws.tatul;ory provisions declared void Hhave not been shown to have
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed agéihst
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been

already declared void by the earlier decision of the Ernakulam

Bench. In the light of our above findings it follows that there

is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid; it foliows that thére are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions

without noticing the earlier decision of the Erﬁakuiénr Bench.
In such a situation it is well settled that the later‘éiéision«
rendered in ignorance of the earlier decision has to beléééérded
as per incuriam and not binding on the court in a susbsequent
case. ‘This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) as

follows:- ¢
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of ‘Appeal [Young's case
(1944) K.B. at 726, 729}, Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray.(1900) 1 Q.B.521)], and it obviously applies
also to the House of lLords. There may at first sight seem
to be a difficulty here; how can a situation of conflict '
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in wihich they are reported - or are not reported - it is
only too easy for. counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is - not binding on a later court."
(emphasise supplied)

.In . Raghubir Singh's case it has been laid down that a decision

of a Bench of two judges is binding on the Division bench consis-
ting of the same ﬁumber of judges and.that, therefore, the prinj
ciple laid down by a Bench of two judges does not get reversed
or superseded by a Subsequent deciéion of a Bench of the same
number of judges. Applying this principle it has to be héld
that what.holds the field as a binding precedent ié the decision
of the Ernakulam Beﬁch and that the subsequent decision of the
Principal Bench and the Ahmedabad Bénch}1ave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions ;of the Principal Bencn and(

edgbad Bench have to be ignored and the Ernakulam Bench

down the law correctly. The Ernakulam Bench has rightly pfocegd—
¢

!/Fd on the basis that the President has under the proviso,to



~112-

Article 309 of the Constitution power to promulgate rules witn
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendmentiviolates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is

a valuable right which a Government servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and . therefore violative of Article 14 of the Constitution.
Tnat is precisely what the Ernakulam Bench nas said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the .rules by giving retrospective effect
to the same. What they have said 1s that the vested rights
of the applicants before tnein have not in any manner been cur-
tailed by the impugned amendments to the rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhahﬁed with effect from 1-1-1973. -Under Rule 2544
the members of the Running staff were entitled to c&mputation
of their pay and retirement benefits taking into account tne
running allowances wnich‘tney were recelving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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45% from 1-1-1973 to 1-4-1979 and 557 from 1-4-1979 onwards.
Those who retiréd from l—l—l973Ito 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maxiwum of 757 of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules wnich came into effect from 1-1-1973. When the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979-it requires no argument to convince that the vested.
rights of all those who retired between 1—1—1973>and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench has, however, held tha£
the amendment with retrospectivev effect has ‘not adversely
affected the quantum of pension etc. Whét the Pfincipal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tne pension which he would get after
- 1-1-1973 taking. into -account tne higher revised scale of pay

and the running allowance subject to a maximum of 45% or 55%

tEcase may. We are concerned witn persons who retired
14

1973 and 4-12-1988& thereby earning a right to compu-

that was'fequired to be taken intQ~account;-,This'rightvwhich

RO Sl




accrued in their favouron their retireuwent between 1—1—1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximum
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pensioh and retireument
penefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
holdinyg that the decisions of the Principal éencn and the Ahmeda-
bad Bench witn great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rignhtly declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before
the Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be vbound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably
ad justed.

18. For the reasons stated above, all these applications
are allowed with the following directions:

1) Ine respondents shall recompute the pension and
other retiral benefits of the applicants or tneir

L.Ks in accordance with Rule 2544 as was in force

*\/ vefore it was amended by notificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) 1f the amounts due to the applicants/L.Rs are .
not paid within the prescribed time,the amounts
due shall be paid with interest at 12% per annum : -

from the date of this order till the date of

payment,

1 (5) 'The applicants shall be entitled to costs at
the rate of Rs.500/- in respect of each applica-

tion.

d”fﬁﬁ payment of pension and retirement benefits
'}gr the aforesaid directions shall stand regu-
;&dJusted in accordance with the orders
'glons as may be issued by the Supreme Court

No.10373/90 agalnst the decision of the
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